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GOVERNMENT OF GOA

INTERIM REPORT OF REVIEW COMMI'TTLEL
ON
REVIEW OF PRIVATE FOREST AREAS
IDENTIFTED BY
NORTH GOA & SOUTH GOA DISTRICT COMMITTEE
(VI THOMAS & FONCARAULIO)
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Interim report of the review committee on review of
Private Forest provisionally identified by North and

South Goa Forest Division Committees (V.T. Thomas &

F.X. Araujo Committee)

Introduction

Hon’ble NGT directed the state Government to constitute a
committee and evolve internal mechanism to demarcate private
forest areas in each of the land as private forest by Sawant and
Karapurkar Committee vide order dated 07/01/2016 in
Application No. 18(THC) /2013 (WZ). In pursuance to the
aforesaid order, the Government of Goa , vide notification dated
23.04.2018 constituted a committee under DCF (Working Plan)
to review identified Forest areas by earlier all committees,
simultaneously disbanding the two Forest Division Committees
(North and South Goa) also known as Thomas & Araujo
committees constituted under Application No. 16(THC)/2013
(later O.A. No. 478 /2018). The review committee chaired by DCF
(Working Plan) submitted its report on 29.06.2019 reviewing all
the areas identified by earlier Sawant & Karapurkar Committee
only as per timeline fixed by Hon’ble NGT in O.A. No. 479/18.
However, due to paucity of time, the committee did not submit
any review report of the areas identified by two Forest Division

Committees (North and South Goa) Thomas & Araujo

committees.
Constitution of new review Committee

A committee (hereinafter referred as Review Committee”),
to review Provisionally identified Private Forest areas by North
and South Goa Forest Division Committees (also known as
Thomas & Araujo Committee) was constituted vide Government

of Goa Notification No. (WP)/Pvt. For/16(THC)/ 2013(WZ)/19-
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20/26 dated 21/01/2020 (with Conservator of Forests as
Chairman) and Vide Notification No. DCF (WP)/Pvt.
Forest/16(THC)/ 2013(WZ)/19-20/119 dated 18/06/2020 (The
Chief Conservator of Forests was made the Chairperson). The

Composition of the Review Committee is as follows

1. The Chief Conservator of Forests — Chairman
2. Director (survey and Land Records), — Member
3. Director (Agriculture), — Member
4. Additional Collectors (North), — Member
5. Additional Collectors (South}, - Member

6. Asst. Conservator of Forests (HQ) (North), - Member
7. Asst. Conservator of Forests (HQ) (South), - Member

8. DCF (Working Plan) - Member Secretary

Criteria followed by the State of Goa .

The criteria adopted for identification of Private Forest are as

follows:

(i) 75% of the tree composition of such lands should be of Forest
species;

(ii) The area should be either contiguous to the Government
Forest lands or if in isolation, the minimum area should be 5 ha;

and

(iii) Canopy density should not be less than 0.4.
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Methodology adopted and progress made in review

The two Forest Division Committees (North and South Goa)
Thomas & Araujo committees provisionally identified the areas

qualifying as private forest based on their field visits only.

Therefore, the Committee proposed the following methodology
for reviewing the identified Private forest Areas by two Forest
Division Committees (North and South Goa) based on the criteria
followed by State of Goa using Forest Cover Maps ( Canopy
density > 40% & Area > 5 ha ) from Forest Survey of India
followed by field enumeration cum survey & public hearing and

same was approved by the Government on 9.3.2020.

Inviting objections/ representations from landowners /

affected parties etc .

The committee invited objections/representation from
affected Private Forest Owners on 15.2.2020 by publishing
advertisements in local dailies with due date of submission
within one month's notice initially. However, due to prevailing
COVID conditions, the timeline was extended from time to time to
give sufficient time for convenience of affected persons for filing
their representations / objections . It has been decided with
approval of the Government that considering existing COVID - 19
pandemic conditions, objections received after the due date will
also be considered by the Review Committee. Total objections

received as on date are 8062 nos..

Data entry, sorting, scrutiny and tabulation of large number of
objections received started in March, 2020 and continued till
July, 2020. Additional manpower was deployed for scrutiny and

tabulation of data during the period considering the huge volume
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of information. All the objections have been sorted & tabulated
and details of objections are uploaded on the departmental
website for public information and also sent to Sub-committees
formed in the matter/ North and South Goa Divisions for inviting

objectors during field visit for enumeration and survey.

Digitization of Private Forest Data:-

All the Survey numbers (more than 3195 nos.) included
by the two Forest Division Committees (North and South Goa) -
Thomas & Araujo Committee were digitized using the Regional
Plan of Town & Country Planning Department, Government of
Goa and records of Directorate of Survey & Land Records
Department. Considering a large number of Survey numbers to
be digitised, the work started soon after formation of the review
committee in January, 2020, additional manpower trained in
digitisation work were deployed for work. Digitisation work was
mainly affected due to lockdown and COVID - 19 pandemic
conditions. However, with all efforts, 100% digitisation of all

survey numbers was completed in September , 2020.
Superimposing on Forest Cover Maps / Classified image

As a part of approved methodology the review committee
in coordination with National Remote Sensing Centre and Forest
Survey of India (FSI), a high quality LISS IV Satellite image was
specially analysed for preparation of Forest Cover Map as per the

Private Forest criteria (Canopy density & Area criteria) by Forest

Survey of India. Forest Survey of India was consulted on
formation of the review committee and approval of methodology.
However, due to COVID - 19 related lockdowns FSI could start
their work on time effectively and started only in May, 2020.
Satellite image of 2014-15 was used as it coincides as the mid
term period of working of North and South Goa Divisions

(Thomas and Araujo )committees. COVID - 19 lockdown and
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restrictions have severely delayed the preparation of special
forest cover maps by FSI. The Forest Cover Map ( FCM ) of 2014-
15 from FSI could only be received on 15.10.2020.

The Forest Cover Map ( FCM) of 2014-15 prepared by FSI
constitutes polygons with more than 40% canopy and area more
than 5 Ha and less than 5 Ha, with later analysed for proximity
to Government Forest. Digitised Survey numbers of North and
South Goa Divisions (Thomas and Araujo Jcommittees have been

superimposed on FCM maps/polygons of FSI for analysis.
Image interpretations

Pursuant to receipt of FCM from FSI on 15h October,
2020, the interpretation work to analyze all the Survey numbers
identified by the two North and South Goa Divisions (Thomas
and Araujo )committees started and total work was totally

completed by January, 2021, with following results.

e 183 maps are prepared of Survey Numbers qualifying area
and canopy criteria (Patch Areas with more than 5 hectare
& Canopy density more than 40% ) admeasuring 9138 Ha
(91.38sq.km) approximately and sent for ground
verification & enumeration by sub-committees under
supervision of concerned DCF. (Sending of maps started
simultaneously from end of October, 2020)

e 27 maps are prepared of survey numbers qualifying area
and canopy criteria (Canopy density > 40% & being
adjoining Government Forests) measuring 45 Ha (0.45 Sq.
Kms) and similarly sent for ground verification &
enumeration by sub-committees under supervision of
concerned DCF.

e Additional 82 no. of maps primarily with details of Survey
Numbers. not meeting the criteria of canopy density and
area as per LISS IV FCM of 2014-15, have also been

prepared and details were sent to Divisions for seeking
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history details regarding felling permission, offences, court
cases if any, in those Survey Numbers etc for further
analysis including google timeline analysis as per approved
methodology.

e After receipt of this information from Divisions, analysis on
Google Time Series has been undertaken and corroboration
with satellite based Forest Cover Map of FSI for the relevant

period was done wherever required.
5. Ground Verification

Since out of the three criteria of Private Forests in Goa ,
the first criteria i.e 75% of the tree composition should be forestry
species composition , which cannot be ascertained by using Forest
Cover Map / Classified image but though ground verification
only. The enumeration of 9183 Ha (91.83 Sq. Km) approximate
area is being carried out by 16 Nos. Sub-committee consisting of
Range Forest Officers of Forest Department, Inspector of Survey
and Land Records, Directorate of Land and Survey Department
and Village Talathi of Revenue Department, which are working

under direct supervision of concerned territorial DCF.

Details of provisionally identified survey numbers for review

Particulars North Total Remark

South

Goa
Goa

Total Survey 792 3195
Numbers identified 2403
as Private Forests
Survey Numbers| 568 1265 | 1833

Qualifying as Per To be reviewed through

LISS IV FCM of FSI (2233 | (6950 | (9183
with area Ha) Ha) |Ha)

Field enumeration ,
surveying and public

hearing etc
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The ground verification and enumeration has commenced
from November, 2020 after the end of monsoon and still it is in
progress. The sub-committees are inviting objectors, plotting
sample plots (5% sampling intensity), marking and enumerating
trees, preparing reports, preparing maps after survey for area
qualifying. Concerned territorial Deputy Conservators of Forest
are directly supervising and also providing support of equipment,
manpower etc. As on date the teams has completed enumeration
of an area of 2417 Ha and it is anticipated to complete another
1500 Ha of area before the onset of monsoon. In nearly four and
half months of Monsoon period survey and enumeration will not
be possible due to continuous heavy rains in the region; Public
hearings and disposal of objections will be undertaken during the

monsoon period .

The owner of the property is being given opportunity to
remain present during enumeration and all trees present therein
were enumerated. The Division Office /sub—committee have been
provided with details of objections filed by the owner to ensure

that the objectors are informed to remain present during field

survey/ enumeration work.

However, considering the huge tract of land involved,
enumeration with 5% sampling intensity method has started
(Similar method adopted by earlier review Committee in its report
and the report was accepted by Hon’ble NGT in O.A. No.
479/2018). However, after conducting a public hearing if
objectors are not satisfied with sampling results, they are being
provided an opportunity for 100 percent enumeration of the area

qualifying as private forests. .

The sub-committees through concerned Territorial DCF have to
submit the final field survey plan of areas qualifying the species

criteria to the Review Committee. They also have to submit the
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field enumeration results of areas not qualifying along with
details of offence/tree felling permissions etc for taking final

decision of such non qualifying survey numbers.

The ground verification is a complex, extensive, time consuming
activity, considering the extent of vast area to be verified with
varying topography , approachability to the site for undertaking
verification, enumeration and survey with actual traverse , due to
deployment of 16 teams and more than 50 additional man power
to execute the work, the progress is significant. Non availability
of sufficient Field Surveyors for actual determination of survey
boundaries and also surveying the extent of area qualifying as
private forest and plan preparation is hampering the overall
progress of review , despite field enumeration being done on war
footing. During field verification , a team visits the survey number
twice for reconnaissance and for enumeration , surveying & plan
preparation and normally it takes 3-4 days to cover an area of 5
ha. Considering the all above constraints, the review has shown

significant progress .
Disposal of Objections

Based upon the forest cover Map/ Classified image
interpretation as well as ground verification report & survey, the
Review Committee is hearing the affected persons to dispose of
objections received. Considering a very large no. of
representations/ objections (more than 8000) it has been
decided to hear only with respect to objectors whose area
qualifies all the criteria for the area to be identified as Private
Forest. At public hearing the objectors, are also given a provision
for 100 percent enumeration whose area qualifies all the criteria
for the area to be identified as Private Forest and where

sampling has been adopted.

V) ) : (NS
M ?c“%s# DIR ji%m%m) F(W

ACF(3

[

P) CCF




503 9

7. So far ten meetings of this review committee has taken place on
29.01.2020, 03.02.2020, 10.02.2020, 27.02.2020, 13.07.2020,
18.09.2020 , 06.01.2021, 03.03.2021, 18.03.2021 and 5.4.2021
to monitor, review, & expedite the progress of work. The
committee also conducts meetings with sub-committee members
(Range Forest Officers and Member Secretaries and Inspectors of
Survey and Land Records) for monitoring progress and sorting

out field issues if any, on a regular basis .

8. Time Period

Hon’ble NGT has directed to complete the exercise within three
months of its order dated 7.1.2021. In view of the NGT order,
considering the huge extent of area for enumeration through
FCM analysis (more than 91 Sq Km) and also COVID conditions
affecting the work now and hence, the committee has started 5%
sampling method of enumeration instead of 100% enumeration.
Further, additional manpower have been deployed along with
field survey equipments (Two no. additional Total Station Method
in addition to existing 7 Nos ) for enumeration, , survey €tc. so
far field enumeration and survey of more than 2417 Ha area has
been accomplished and enumeration of another 1500 Ha is
expected before the onset of monsoon, since Goa experiences
heavy rain showers during which any field activity of Private
forests ground verification cum survey will be restricted and
ceased .

Considering all above, around one year (which includes four and
half monsoon months, thus effectively seven and half months of
field work) may be required to complete the work at above rate.
This is also the time period provided to the Committee i.e at least
1 year from the date of receipt of high resolution Forest Cover
Map (FCM) from Forest Survey of India (FSI) (i.e. 15" October,

2020) and excluding the monsoon period, which is expected to
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be over by Feb, 2022. Following are the major reasons for

requirement of additional time-

iy Vastareato be surveyed and enumerated (more than 91 Sq.Km)

iijy Existing manpower with the Department is being utilised for the
task who has other functions of forest protection, plantation,
nursery maintenance, fire control, attending other assigned
works. We have to deploy the manpower without affecting

important core functions of protection , afforestation etc.

iii) There are only eight Surveyors for survey work which is affecting
the speed. Though Directorate of Survey and Land Reforms has
floated a tender for hiring of Surveyors on outsourcing basis,
this process is not yet completed. There are 16 sub committees
for field enumeration and only 4 Survey teams (consisting of
two surveyors each), thereby Survey of the area qualifying as

Private Forests is slow thereby the progress of the review is

also affected

iv) Most of the terrain to be surveyed and enumerated is hilly and
undulating, which restricts the pace of work and which needs to

be identified physically on ground with the help of Field

Surveyors only.
v) Concerned objector has to be informed in advance and also
invited for enumeration. Many times for conveyance of objectors

enumeration has to be rescheduled.

vi) In many places there is public protest/ political opposition to

the enumeration exercise also.

AC(S] D CCF
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All affected persons are given the opportunity to be heard.
Public hearing/ sitting of such a large number of objectors is

going to take time.

Since, every objector is to be given opportunity for 100%

enumeration, this is also going to take time.

In view of the directions of Hon’ble NGT and expected time
required to finalize the exercise, the committee has decided to
submit an interim report based on its decisions taken in the
meeting dated 6.1.2021, 03.03.2021, 18.3.2021 and 5.4.2021

which are reproduced below.

Survey Numbers identified as Private Forest by Sawant and
Karapurkar committees and found repeated in Thomas &

Araujo Committee :

It has been already decided that Sy No. identified as Private
Forest by Sawant and Karapurkar committees and found
repeated in Thomas & Araujo Committee are not to be reviewed
as another Review committee headed by DCF ( WP) has already
reviewed it and report accepted by Hon’ble NGT in its order
dated 18.08.2020. There are total 130 such survey numbers
across 39 villages were analysed and out of which 88 have
already been completely reviewed and remaining 42 S. Nos along
with its 56 parts needs to be reviewed as they were not in the
scope of earlier reviewed committee and were not reviewed

earlier . (Annexure I).

Survey Numbers identified as Private Forest by earlier

demarcation team of Forest Department:

A total of 39 Survey numbers were demarcated as Private

Forests by earlier demarcation team of Forest Department
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during 2003-2008 and the same has been subsequently
identified by North and South Goa Divisions (Thomas and
Araujo ). Since these survey numbers have already been
reviewed by earlier Review Committee under the DCF (WP) and
also accepted by Hon’ble NGT as a Forest in 46.11 sq. km. area.
After detail discussion it was decided by the Committee that in
39 adjoining survey numbers except Sy. No. 25 and 101 of Keri
(Sattari), where full survey number is repeated and are not to be
reviewed, the undemarcated area of remaining 37 survey

numbers will be reviewed by this Review Committee. (Annexure

II)
Survey Numbers recorded as Government Forests :

Further, there are total 26 survey numbers of recorded Forest
which have been identified as Private Forest by Thomas & Araujo
Committee in its report. It was decided to exclude survey
numbers pertaining to Reserve Forest and to review Proposed
Reserve Forest and Unclassified Forest under private ownership

(If any) in the instant case for further analysis. (Annexure III)

Survey numbers not qualifying Area & Canopy Density
Criteria :

The Committee also undertook the Review of 747 survey
numbers not meeting area & Canopy density criteria as per
LISS IV Forest Cover Map 2014-15 (Forest Survey India) and
based on the analysis of LISS IV Forest Cover Map 2014-15
(Forest Survey India , Google Timeline changes corroborated by
LISS III Forest Cover Map 2012-13, North & South Goa

Divisional history for offence cases, illegal felling, Tree Felling
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permissions , FCA & Court orders (if any) etc. and balance

area are under review. After detailed discussion and
deliberations the committee decided these survey numbers are
not qualifying the criteria to be identified as Private Forests.

(Annexure IV)

Report based on Enumeration results of Survey numbers
fulfilling area and canopy criteria.

An extensive ground verification, enumeration & survey exercise
of qualifying Area and canopy criteria has been initiated since
November 2020, to evaluate the Tree composition criteria. Based
on the field analysis report following status of review work 1s s as

below (As on 10.04.2021)

Area in Ha

Divisions

Status of review after completion of field

Total enumeration

area
covered

Plan Plan Area Area not|Remark
under completed |qualified | qualified
for Preparati |and open |as Private | o5 private
enumera {on  for | for public | Forest Forest

tion qualifying | hearing afte::
area public
hearing

North

856.0 102.0 13.85 19.57 14.45

Balance

South

1561.0

137.78

10.381

27.46

0.0

Total

2417.0

239.78

24.231

47.03

14.45

area is
under field
verification
and past
history
corroboration

B—

CF (N)

The Committee has reviewed, the survey numbers qualifying as

Private Forests with public hearing and Non Private Forests

o/
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) based on enumeration results submitted by the Divisions/ sub-
® committees are enclosed as Annexure-V.
e 9. Accordingly, an interim report is submitted to the Government
¢ with the status as indicated in the Annexures .
®
® A. With this interim report out of around 3200 total survey
° numbers provisionally identified as Private forest by North &
South Goa Division Committees around 860 survey numbers are
1 fully disposed off and around another 100 are partly disposed
®
off.
®
¢ B. The ground verification, enumeration & survey of qualified
® survey numbers, about 2417 hectares have been gompleted as
P on 10.04.2021 and before the start of Monsoon another 1500
® hectares is anticipated, balance area (around 5000 Ha) is to be
® verified, surveyed & demarcated on ground for which additional
time is essential as indicated in para 8 above.
. .
® < W
® ACF (HQ) (North) ACF (HQ) tSouth)
® Member Member
®
.
() AdditionaMeollectdrs (North) Additional Collectors (South)
@ Member Member
@
- g "
® Director (Agriculture) Director v &w, and Records)
' ® Member Member
o D
¢ R
DCF (Working Plan) Chief Conservator of Forests
¢ Member Secretary Chairman
®
®
® ACF(N)  ACF(S) AC (N) AC(S) DIR(DSLR)  DIR (AGRI) DCF(WP)  CCF
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531 ANNEXURE IV

List of Survey Nos not qualifying Private Forest Criteria Reviewed by
Committee on meeting held on 02/03/2021 & 18/03/2021

T @ 1 b

% i ,. i

i : Survey ; e s .. . i

| ! | numbers i survey numbers Decision of Review

‘ | hbers I fulfiling 40% canopy C . af Ivsis b a i
| the No ’ . reer on -15 t

\ i \ Goa & South or Canopy density > ( )

Goa Forest

govt. forest as per
forest cover map
2014-15 LISS IV of
Forest Survey of
India.

corroborated by LISS IIT FCM
| 2012-13, Division offence cases,
Tree Felling , FCA & Court
orders etc. , if any )

Committee -
V.T. Thomas
& F.X

Division ‘
i

i
|
|

|
| |
1 \
i
| 0/ adioint
e No ‘ Taluka Village 40% & adjoining | »Google Tlmelme changes
| t
| Z
| |
| |

6

S.No does not quakify the enrersa for

L ] ] Bardez Arpora 69 NON QUALIFY Priv o
rivate Forest
J’]""fl‘~~ — SNod oy the crreria for
- T ' T S.NO doces not quad thy the enterta tov
Bardez Assagao | NON QUALIF e st

]

S.No docs not qualify the criterta for

! : alanyr 2 TON OUALIFY
L | Bader | Calgure | %6 NON QUALIFY ot qualiy e
v T kd S 1 S d 1 > , v'. ¥
\ 4 \ Bardez Calangurc ‘ 27 NON QUALIF\ No doc n)o} 'L'lll \115) rhf criteria for
L i Private Forest
’ SN ~ not quatity the criteni 1
A Bardez Calangure ! : NON QUALIFY | SNodes DOt ik th_t erteri ot
‘ Private orest - B
! l Bardez Calangutc NON QUALIFY S.No does '1‘)“,[ 'q\lzllxb' rh.c criteria for l
rivate Horest i
N . B . SN alify the criteria f ﬂ
Bardez Calangute J NON QUALIFY o docs ']],m quattly the eateoator
rivate lorest i
- . . 7 SN alt - criteria f |
Bardez Calangute 33 NON QUALIFY o does ']]:f.‘ f*m“.f) ‘h_k eriena for |
rivate Forest 1
| B - S.NG docs not qualify the coteria for ]
i IS PN AD- b N N 4 ¥ |
l 9 Bardez Calangute | 42 NON QUALIN Private Forest i
—1" : - - - 1
- ! y . N - S.No does alify the ‘ria for i
10 Bardez Calangute | 88 NON QUALIFY R T o ener
1 rivate Jforest i
~ i SN IS ¥ '{ ify L orite ‘. F ‘
11 Bardez Calangute | 250 l NON QUALIFY o does e qualify the erifer for
i rivate orest i
‘ S.No doces Alify the cnreria for
12 | Barder Calangute NON QUALIFY | b does ot qualify the enteria for
| | rivate Forest
N - v S.No does alifv the ra for
Lo13 '| Bardez Calangute 252 NON QUALIFY No docs not quahty fhe enferit for !
| i Private Porest i
l i TS No doos not qualify the erteria for
Rt Bardez | Calangute NON QUALIFY ] N docs ot qually fheenten 0
rivate Horest |
| - | § -1 . - . . v s i S.NO does not qualify the enteria for i
t 15 |  Bardez Calangute 255 NON QUALIFY Privae Forest |
I . ; . I SNod ¢ qualify the criteria for
i 16 | Bardez Calangute | 256 NON QUALIFY o doet qualiy the entemm for
i ¢ - rivate lforest i
17 Barde Cal: ' ~g7 NON QU “\le S No does not qualify the criterna for i
‘ l ar (Z_____ -alangute =2/ Q Private lforest N
| ! i SNO does nor qualify the cnteria for

Barder i Calangurte Private Forest

S.No docs not qualify the eriteria for
Private Forest

emraed e d e

L

Bardez 259 NON QUALIFY

|

l

|

258 . \()\QL‘UH«Y ‘]

i Calangute ‘1

1

| | Basder | Calangure | 260 NON QUALIFY SNo o not quality e e |
|2t | Bader | Calangute S NON QUALIFY || oot o for J‘
[ 22 | Barder | Calangute l 202 | NONQUALIFY | SNodoes ',’:;;\j;‘j‘;‘g,;j: eneria for ;
| , .
2 | Bader | Calangore S l,‘ CON QUALIEY | Sodocsmorqulfh cdera for |
| 24 | Bardez | Calangure ! 264 | NONQUALIFY | SN docs o gualfy the riers o ‘
i 25 1 Bardez i Calangute i 267 \ NON QUALIFY S-No docs ?,‘::\t‘\:l:l:f:):t criteria for

Lo dmm e

TN g T ey he e
26 i Bardez b Calangure ! 268 ! NON QUALIFY .l S.No does not qualify the enterma tor

{ —_ e

ASF (N) ixsi) Agﬁ AC (S) DIR ( IR ( AGRI) CF(WP)

Prinvate Horest

§’

)
e
]
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llk 7/7‘7>7T‘; T 77‘:L4,~—_A—_7 7‘ 47?‘7“7_"—(;;7»#/: S\.H'\'L'\ (;;‘)‘)C"S o F -
: : i ¢ - ; Dec f Review ;
! 1 | | numbets | fulfiling 40% canopy | ¢ S lsmfn of Rewiew 3
| ‘5 . | ldentified by | gensity & 5 Hlaarca ommittee after analysis based ;
! ‘: ; i theNorth oy Canopy density > on LISS IV.FCM 2014-15 ( FSI) !
| ! - | Gou & South 4 400 & adjoining Google Timeline changes |
i St No | Taluka | Village | Goa Forest | S > i
&\ ‘. : i | Division govt. forost as per | corroborated by LISS I11 FCM |
‘~. | 5 | Committec - forest cover map | 2012-13, Division offence cases, 'l
\ =| ‘ | V.T. Thomas | 201413 LISSIVOf | Tree Felling , FCA & Court
| \ | & F.X ‘ Forest Survey of \ d = . i
| 1 Araujo | India. ‘ orders etc. , if any) 1[
1 2 i 3 ! 4 5 | 6 i
| o \ | . . . ~ SN0 docs not qualify the criteria tor
\ 2 Bardez l Calangute 269 NON QUALIFY \ . .
o ~ Private Lorest
; . ~ . X NN ‘ ~ SN0 does not qualify the cniterta for
28 Bardez ! Calangute NON QUALINY Private Forest

‘ 270
. . ~ SO docs not qualify the enierta for
> m— A\()N QUAx[‘I};\ - ‘,A ; « -
Private Forest
. S.No does not qualify the critenia f
30 | Bardez Olaviiem 17 m o ]);i\f‘"lu |:(‘m.:, et
afe rores
T [ mee |Owien |2 | NONQOMIR o gl e
Private Forest
S.No does not qualify the criterma for
Private lorest

S.No does not quakify the criteria for
Private Forest

S.No does not qualify the cnteria for
Private lorest

Mo does not qualify the criteria for

Private Vorest

INO docs not gualify the crireria for

Private orest

I No does not gquahfy the criteria for
Private Forest

S.No does not qualify the entert
Private Porest

.No does not gqualify the crit
Private Porest

a for

cria for

$.No does not qualify the criteria for
Private Forest

S.No does not qualify the cnterta for
Private Forest

75 S.No does not gualify the criteria for
! . o
Private Forest
—
S No does not quality the criteria for

76 NON QUALIFY Private Forest

Penhe de
Franca

Penhe de
Franca

Penhe de
Franca

Franca
Denhe de NON QUALIFY
Tranca
Franca

?¢:1lxc de | 191 NON QUALIFY
Franca

B
ACR(N)  ACF( Acky | AC 8y DI DIR ( AGRI) CF(WP) CCF

S.No does not quahfy the criteria for
Private lForest

S.No doces not qualify the criteria for
Private Forest

<.No does not gualify the criteria for
Private Forest

NON QUALIFY

JiNo does not qualify the crireria for
Private l'orest

NON QUALIFY

<.No doces nor qualify the critera for

Private Porest

S.No does not qualify the eriteria for
Private Forest

< .No does not qualify the critera for
Private lorest

S.No does not qualify the criteria for
Private Forest
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933

Sancey Survey numbers i

numbers Decision of Review i

" | fulfiling 40% canopy | . . ;
Identified BY | gensity & 5 Haarca Committee after analysis based

' | | , ‘ ‘ . ;
i i | the North | canopy density > | O LISS IV FCM 2014-15 ( FSI) |
! : i L Gou& South | a0/ -adjoinir;g | Google Timeline changes :
| StNo | Taluka ! Village | Goa Forest | P i
t L (Village ) o | OV forest as per | corroborated by LISS 11T FCM
i | ! ! Comumittee - zg;l:bf-cﬁgé ““\‘,‘pf u 2012-13, Division offence cases,
% i i { V.T. Thomas | F - -Dz Survey (; | Tree Felling, FCA & Court
i 1 : & EX | orest Sy o \ orders etc. ,if anv)
| Araujo ] India. | - -
1 2 3 4 5 1 6
Penhe de 1 < NO does not qualify the ertiera f
- 99 i - . N A § juahty the cnera tor
Bardez Feanca ‘ 192 NON QUALIFY e et
Bardez P )mburpa 73 NON QU ALIFY S.No does not qualify the criteria for
. - 3 - Private Forest
55 Bardez Pomburpa 83 NON QU ALIFY S No does nor qualify the criteria for
o e - ‘ Privare Forest
- B - B S.No does not qualify the criteria for
. . 7 » - M Y y
56 Bardez Pomburpa 87 NON QUALIFY Private lorest
- < - . - SNO docs not qualify the crireria for
v , . C(OYN T IV | 3
5 Bardez Siolm 150 NON QUALIFY Private lorest
_ e - . SNO docs not qualify the crteria for
P TOWN 7 ” | 3
58 Bardez Siolim 189 NON QUALIFY Private Forest
59 Bardez Siolim 191 NON QU{\LIFY S.No does not qu’,\li.fy the eriteria for
Private lForest
SURT B Y , S.No docs not qualify the crieria for
5 2 1 3
60 Bardez Stolim 192 NON QUALIFY Private Liorest
61 Bardez Siolim 205 NON QU ALIFY S.No docs not g y the criteria for
* e s s Private Vorest
SR . S No docs not qualify the eriteria for
2 v 207 QU Y qualily ‘
62 Bardez Siolim 207 NON QUALIFY Private lorest
2 NURT v S NG does not qualify the erireria for
, S 5 ; IALIFY s not qualify a
63 Bardez Siolim 210 NON QUALIFY P ate Hogest
64 Ba;dc7 Siolim 23 NON QU ALIFY S.No does not qualify the eriteria for
) ) - ST ) Private fforest
SIRT . . S.No docs not gualify the criteria for
. %) : ” 4 )
65 Bardez Stolim 224 NON QUALIFY Private lorest
.- - N » S.No docs not qualify the eriteria for
77 1 3 4 b,
66 Bardez Stolim 228 NON QUALIFY Private Forest
SIRTI . S.No does not qualify the crteria tor
7 , . 262 N \ 1 4 § Y ¥
6 Bardez Siolim 262 NON QUALIFY Private Forest
ST < T 7 S.No does not qualify the criteria for
. ) ; )
68 Bardez Stolim 264 NON QUALIFY Peivate liorest
SURP N N —~7 S.No does not quahfy the criteria for
2 I 3
69 Bardez Siohm 267 NON QUALIFY Private logest
70 Bardez Soccorro 407/7 NON QUALIFY S:No docs not qualify the eriteria for
' " i Private Forest
7 Bardez SOCCOLTO 407/8 NON QU ALIEY S.No doces not gquahfy the criteria for
' ) S B Private lforest
72 Bardez | Soccorro 407/9 NON QUALIFY S:No docs not qualiy the eriteria for
Private 'orest
73 Bardez SOCCOLTO 202 NON QUALIF\' S.No does not qualify the crterta for
) - B Private forest
74 Bardez SOCCOTTO 209 NON QU ALIFY S.No does not qualify the enteria for
) B ST B Private Forest
75 Bardez SOCCOLTO 267 NON QU ALIFY S.No does not qualify the criteria for
3 ) - B B Private fforest
76 Bardez SOECOLLo 270 NON QU ALIEY S, No does not qualify the criteria for
* - - * Private Horest
- \ SN0 does not qualify the eriteria for
7 . M 4 4 ¥
77 Bardez Soccorro 342 NON QUALIFY Private Forest
78 Bardez | Soccorro 358 NON QUALIFY SNo docs nor qualify the criria for
* N - - Private forest
79 Bardez SOECOITO 359 NON QUALIFY S.No docs not qualify the criteria for
* - Private Forest
80 Bardez SOeCOrto 361 NON QU ALIFY S.No does not qualify the erteria for
: : ‘ Private lforest
81 Bardez Soccorro 362 NON QU ALIFY S.No does not qunlif)' the criteria for
* e B Private orest
82 Bardez SOCCOTTO 402 NON QU \LIFY S.No does not gualify the criteria for
- ‘ . ’ - * Private Forest
}/\/ 4 '
S Fx Qo e e
AS(N)  ACF(R) "Ag)?N} \ AC(S)  DIRAJNSI DIR ( AGRI) Wh) CCF
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o Survey Surveyv numbers D R
. numbers fulfilingr4()"/n canopy | ecision of Review
i Identified by _ cvy. .~ | Committee after analysis based !
; density & 5 Ha area
! ! C:I‘L‘;j(q’ﬂhm or Canopy densiy > | 0D LISS IV FCM 2014-15 ( FSI)
:  Goa & Sou o, S Aioining ;
Sr No Taluka Village i Goa Forest 40% & adjoining | ,Google Timeline changes
: Division govt. forest as per | corroborated by LISS 1II FCM
Committee - Zf;f;*lwf;gg map 1201213, Division offence cases,
V.T. Thomas 2 VO i Tree Felling , FCA & Court
& F.X Forest Survey of - .
Araujo India. orders etc. , if any )
1 2 3 4 5 6
83 Bardes SOCCHITO 103 NON (QU \LIEY SNo doces not L]u;di[\' the criteria for
- . - - s Private Forest
} - e TN . . S.No does notqualify the enterta for
84 Bardez Ucassaim 80 NON QUALIFY Peivate lorest
85 | Dharbandora | Bandoli 43 (p) NON QUALIFY SNo does not qualify the erteria for
Private Forest
86 | Dharbandora | Codli 18 (p) NON QUALIFY S:No docs not qualify the eriteria for
Privare Forest
87 | Dharbandora | Codli 19 (p) NON QUALIFY SN0 docs not qualify the erieria for
Privaic Forest
88 | Dharbandora | Codli 6 (p) NON QUALIFY | SNodoesnotqualify the criteria for
Private Porest
89 Dharbandora | Codl 9(p) NON QUALIFY S:No dogs not qualify the eriteria for
) Private Forest
90 | Dharbandora | Codli 156 (p) NON QUALIFY NNo does not qualify the eriteria for
Private Forest
01 Ponda Betora 109 NON QUALIFY S.No docs not qualify the criteria for
e e Private Porest
. S.No does not qualify the eritena for
” ] . . 1 7 qualify the 1
92 Ponda Borim 133 NON QUALIFY Private Forest
93 Ponda Borim 141 NON QU ALIEY S.No does not qualify the criteria for
: - Private Forest
04 Ponda Cuncolim 65 NON QL] ALIFY S.No does not qualify the criteria for
- - ‘ Private forest
- -~ . ' T N 3.No does not qualify the crateria for
95 Ponda Cuncolim 70 NON QUALIFY Private lForest
96 Ponda Cuncolim 7 NON QU ALIFY S.No does not qualify the eritena foc
- ‘ Private Foresr
. . S.No does not qualify the criteria for
; NON QU
97 Ponda Queula 46 NON QUALIFY Private Forest
B T YN v - S.No does not quatify the critera for
98 Ponda Vagurme 10 NON QUALIFY Private Lorest
5 ; NI¢YN ~ S.No does not qualify the eriteria for
99 Ponda \ agurme 64 NON QU[\LIF\ Private [Forest
100 Ponda Vagurme 65 NON QUALIFY S.No does not qualify the eritena for
- - s Private Porest
101 | Mormugao | Chicalim 121 NON QUALIFY S:No docs not qualify the enena for
Private Forest
102 | Mormugao | Chicalim 122 NON QUALIFY | Nodoes norquafy the eriiern for
t i ‘ Private lorest
103 | Mormugao | Chicalim 127 NON QUALIFY S No docs not quabfy the eritenn for
£l Private Forest
104 | Mormugao | Chicalim 140 NON QUALIFY | o does notqualiy the criera for
Private Forest
105 | Mormugao | Chicalim 141 NON QUALIFY 8:No does nor qualify the eriterin for
B Private Forest
106 Mormugao | Chicalim 142 NON QUALIFY SNe dogs not qualify the critcria for
Private lforest
107 | Mormugao | Chicalim 143 NON QUALIFY 8:No docs not qualify the eriteria for
B Private Forest
108 | Mormugao | Chicalim 144 NON QUALIFY S-No does not qualify the criteria for
Private Forest
109 | Mormugao | Chicalim 146 NON QUALIFY | Nodocsnotqualify the eriteria for
Private Forest
110 | Mormugao | Chicalim 147 NON QUALIFY | o doesnorquably the cotena for
3 Private Forest
111 | Mormugao | Chicalim 149 NON QUALIFY | Nodoes norqualify the erirera for
Private Forest
Mormugao | Chicalim 150 NON QUALIFY SNo dows . gualify the cnteria for
Privare Vorest
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ANNEXURE IV

] Decision of Review ‘
i Committee after analysis based

,Google Timeline changes

© on LISS IV FCM 2014-15 ( FSI)

i
|
StNo | Taluka | Village | GoaForest | gove. forest asper | corroborated by LISS IIT FCM
‘ | Commitec - 2%’1':*1‘08;; 'I“\';*Pf | 2012-13, Division offence cases,
' V.T. Thomas | Forc; Surey 0(; | Tree Felling , FCA & Court
i & F.X | L | orders etc. , if any )
; Araujo India. ! >
1 2 3 4 5 6
T Bardez | Soccorro 403 NON QUALIFY | o doss noruiliy ihe cnrern for
84 Bardez | Ucassaim 80 NON QUALIFY SN0 docs o quilily the e for
85 Dharbandora | Bandoh 43 (p) NON QUALIFY 8:No docs ‘l‘,‘:\qlil‘;f(\)::: critera for
86 | Dharbandora | Codl 18 (p) NON QUALIFY | SN0 docs ot qualfy ihe crera for
87 Dharbandora | Codli 19 (p) NON QUALIFY SN0 dows T,:’:\q::l;r‘\)rzllt criteria for
88 | Dharbandora | Codli 6 (p) NON QUALIFY | SN does noraquali e critern o1
89 | Dharbandora | Codli 9 (p) NON QUALIFY S:Nevdocs ot qualiy the e for
90 | Dharbandora | Codli 156 () | NON QUALIFY No docs not gualy the criteni or
91 Ponda Berora 109 NON QUALIFY SNo does nor qualily the erieri for
92 Ponda | Borim 133 NON QUALIFY | SN docs ot qually the crierin for
93 Ponda Borim 141 NON QUALIFY S:Novdocs ot qualdy the criteria for
94 Ponda Cuncolim 65 NON QUALIFY SNo does not qualy the criteria or
Ponda Cuncolim 70 NON QUALIFY SNo docs ?,(::‘ki‘::l]l f(\)::: eriteria for
96 Ponda | Cuncolim 71 NON QUALIFY SN dors ot iy the e for
97 Ponda | Queula 46 NON QUALIFY | SN docs ot quilly the cevera for
98 Ponda Vagurme 10 NON QUALIFY SNo docs ot qualiy the crrena for
99 Ponda | Vagurme 64 NON QUALIFY Nodocs not gunly the eriter o
100 Ponda Vagurme 65 NON QUALIFY No docs not qualy the crin for
101 | Mormugao | Chicalim 121 NON QUALIFY | SN docsnorqualy the eriera for
102 | Mormugao | Chicalim 122 NON QUALIFY 3-No docs not qualify the ceitenn for
103 | AMormugao | Chicalim 127 NON QUALIFY SNo docs ot guallh e eriteria for
104 | Mormugao | Chicalim 140 NON QUALIFY SNo docs not qualfy the i for
105 | Mormugao | Chicalim 141 NON QUALIFY SNo docs not qually the caueri for
106 Mormugao Chicalim 142 NON QUALIFY "\;N” docs ?,‘;:\q\?:i;f(‘)ril: criteria for
107 Mormugao | Chicalim 143 NON QUALIFY $:No does ';,‘;:\1?;‘;?):: erteria for
108 | Mormugao | Chicalim 144 NON QUALIFY | 5N does norgualfy the rier for
109 Mormugao | Chicalim 146 ' NON QUALIFY §-No does ';::\Trl;f‘\)r[ji crireria for
110 | Mormugao | Chicalim 147 NON QUALIFY | e docs motquabdy the cerenn for
111 | Mormugao | Chicalim 149 NON QUALIRY | SN docspor it fhecovers o
Mormugao | Chicalim 150 NON QUALIFY SN0 does ‘;,(;:\T‘]:l:ft\)r‘klt catcria for
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Taluka

Mormugao

Village

|
} 1
Division | |
! Committee - | Zf‘“es‘_cl‘j"';‘f m‘:P g 2012-13, Division offence cases,
¥.T. Thomas “ 014-13 LISS IV of 1 Tiee Felling , FCA & Court
& FX Forest Survey of | d £ anv
| Am“w l India. | orders etc. ,if any)
| | 5 6
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numbers

i
i

fdentified by !

the North
Goa & South
Goa Forest
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Survey numbers |
fulfiling 40% canopy i
density & 5 Ha arca
or Canopy density > }

40% & adjoining |

govt. forest as per

NON QUALIFY

NON QUALIFY

ANNEXURE

Decision of Review

. Committee after analysis based

| on LISS IV FCM 2014-15 ( FSI)

,Google Timeline changes

corroborated by LISS 111 FCM I

S No does not qualify the erirg v for
Private Porest

S.No does not gualify the erteria for
Private Forest )

Mormugao

Mormugao

Chicahm

Chicalim

\ Mormugao | Chicalim li 159 NON QUALIFY
L
Mormugao | Chicalim 120 ( NON QUALIFY

NON QUALIFY

NON QUALIFY

S.No docs not qualify the criteria for
Private Horest

S.No docs not qualify the criteria for
Private Forest

SNo does not quality the criteria for

Private Forest

$.No does not qualify the critert for
Private Forest

v b2

Mormugao | Chicalim T NON QUALIFY 8 No does ot qualfy the eatean for
Private Norest
T - vrANT . ~r S.No does alify the crtreria f
Mormugao Chicalim 76 NON QUALIFY o dee ",“.t quaty e crreri ot
Private lforest
4 N . $.No docs alify the criteri
Mormugao | Chicolna 12 NON QUALIFY o does not qualify the crieria for
Private Forest
-
- TeYNT v o~ SN alify the critena f
122 Mormugao | Chicolna 13 NON QUALIFY No docs ?,“F thh.f} the cnten 1ot
rivate Horest
, : . $.No does alify the criteria
123 Mormugao | Chicolna 14 NON QUALIFY o does o qualify the enreni for
rivate Forest
Counsua NT N N S.No does not qu:\]if)‘ the cnteria for
124 Mormugao | (¢ eralim) 142 NON QUALIFY Peivate Forest
Counsua B . , S.No does not qunlif\' the cntena tor
2 ! 2
125 Mormugao (Cortalim) 149 NON QUALIFY Peivate Liorest
§ Counsua 1 ¥ , S.No does not qualify the cnrera for
126 Mormugao | ¢ rralim) 179 NON QUALIFY Private Forest
\ Counsua N T , S.No does not qu'.\lify the cnitena for
127 Mormugao | ¢ eralim) 188 NON QUALIFY Private lorest
Counsua y , S.No does not qunlif\' the cnteria for
2 ; 3 ! )
128 A\[{)rmugﬂ() (Cortalim) 189 NON QUALIF\ Private Forest
Counsua v 7 $.No does not qualify the criteria for i
5 - . N 1 5 )
129 Mormugao | ¢ iratim) 190 NON QUALIFY Private lorest
Counsua YN w7 S.No docs not qualify the crteria for
130 Mormugao (Cortalim) 152 NON QUALIL Y Private Forest
Counsua c T ANT » S.No does not qualify the criteria for
131 Mormugao (Cortalim) 155 NON QUALIFY Private Forest
Counsua - #No does not qualify the entena for
2 , TON OU )
132 Mormugao (Corralim) 163 NON QLALIF\ Private Forest
) Counsua W . , $.No does not qualify the eriteria for
133 Mormugao (Cortalim) 167 NON QUAL{FX Private Forest
” Counsua B » $.No does not qualify the criteria for
134 Mormugao | (¢ealim) 168 NON QUALIFY Private Forest
” Counsua . . o~ S.No does not qualify the criteria for
{ 135 ‘ Mormugao \ ) 169 NON QUALIFY T e
1 . ..
a ) Counsua 17 . T , 1 S.No does not qualify the critenia tor
136 Mormugao | (¢oealio) \ 70 NON QUALIFY | Private liorest

Mormugao

56 (P)

NON QU %LIF\.

\ No docs not qualify the criteria for
Private Forest

|

i/%m% I




537 ANNEXURE IV
e - B —
i Survey e are i .. . .
‘, y‘ U pumbers \ Survey ";‘mll’”“ o Decision of Review
| ! "o | fulfiling 40% canopy | . .
. | | Identified bY | gengity & 5 Ha area | Committee after analysis based
| ' 1 theNorth Can-opv density > | on LISS IV FCM 2014-15 ( FSI)
1 S No | Taluka Village ‘ G(;':J&Fs"c‘:th i 40% & adjoining ‘, ,Google Timeline changes
. ! a Forest |
; 11 g | GuaForest | govt forest as per | corroborated by LISS 1 FCM
i i 1 Committee - | 2?17?563;;'1“\;‘2 | 2012-13, Division offence cases,
! ! ¢ V.T. Thomas L YO | Tree Felling , FCA & Court
l | & F.X Forest Survey of R
Araujo India. orders etc. , if any )
1 2 3 4 5 6
138 | Mogmugao | Cuelim 58 () NON QUALIFY NNo does not quabity the erieria for
Private Forest
139 | Mormugao | Cuclim 60 (P) NON QUALIFY SN0 does ot quakify the criena for
< Private Forest
~ . - . . _— SN 8 alify the ‘i fe
140 | Mormugao | Cuelim 61 (P) NON QUALIFY No does not qualify the enten for
Private Forest
. v g N T <7 S.No does not qualify the criteria for
141 Mormugao | Cuelim 63 (P) NON QUALIFY Private logest
142 | Mormugao | Cuelim 68 () NON QUALIFY S.No docs not gualify the eriteria for
Privaice lorest
143 Mormugao | Cuelim 69 (P) NON QUALIFY SNo docs e " _qu‘lhf)' thf crteniy for
Private fforest
144 Mormugerao Cuelim 70 (P) NON QU \LIFY S.No does not quabify the criteria for
) i - s Private Forest
§ R N N -y S.No does not qualify the criteria for
145 Mormugao Cuelim 71 (P) NON QUALIFY Private Forest
. . - S S.No does not qualify the critena for
146 Mormugao | Cuelim 72 (P) NON QUALIFY Peivate orest
\ . N N N S.No does not qualify the eriteria for
147 Mormugao | Cuelim 73 (P) NON QUALIFY Privare Forest
: . i -\ r SN alify the crteria for
148 Mormugao Cuelim 74 (P) NON QDALH*\ No does rll)m Huxltlf) the criteria for
rivate Forest
149 ;\Iormuga() Cuelim 75 (P) CNON QU:\LIF\’ S.No does n)nF qualify the erterta for
Private [Forest
- . . . -~ $.No docs not qualify the criteria for
150 Mormugao | Cuelim 76 (P) NON QUALIFY Private Forest
. ¥ o -~ S.No does not qualify the criteria for
Aoy , 7 } ; ’
151 Mormugao | Cuelim 77 (P) NON QUALIFY Private Forest
152 Mormugao Issorcim 8 NON QUALIFY §:No docs not qu“h,fy the edrra for
= s Private Vorest
153 Mormugao | Issorcim 12 NON QUALIFY 8.No docs not qualify the eriteria for
- Private Forest
154 Mormugao | Issorcim 13 NON QUALIFY 8:No docs not qualify the eriteria for
Private Forest
155 Mormugao | Issorcim 14 NON QUALIFY S-No does '1‘,“.‘ f*u"ﬂ'.fy ‘h.c crtena for
rivate lforest
- . y B - - S.No does not qualify the erireria for
156 Mormugao Quelossim 134 NON QUALIFY Private lorest
. ” N . , R.No does not qualify the cnitenia for
157 Mormugao | Quelossim 136 NON QUALIFY l’ri\jlrc Vorest
. . S.No does not qualify the cnreria for
“« ]
158 Mormugao Quelosstm 140 NON QUALIFY Private Forest
. . . N .- S.No does not qualify the ria fo
159 | Mormugao | Quelossim 14 NON QUALIFY o o e
. AN 7 S.No does not qualify the criteria for
160 Mormugao | Quelossim 213 NON QUALIFY Private Forest
: AN . S.N alify the ria f
161 Mormugao | Quelossim 214 NON QUALIFY 3No does llj;.),[\q\l::ll(\)rii: critena for
e , 8.No does not qualify rhe eriteria for
162 Mormugao | Quelossim 215 NON QUALIFY Private Forest
A . A . , S.No does not qualify the eriteria for
163 Mormugao | Quelossim 132 NON QUALIFY e T:r)i\-‘i\.lcl Ilw'\)rult‘ crem e
. . S.NO does not qualify the criteria for
> P i ] NV 4 ¥
164 Mormugao | Sancoale 153/1 NON QUALIFY Private liorest
- . . ; SN0 doos not qualify the criteria f
165 Mormugao Sancoale 76/1 NON QUALIFY o goe T:,),\q\l.l: |1-{\)ru: erener
\ . . —~r S.No does not gualify the criteria for
166 Mormugao Sancoale 76/6 NON QUALIFY ’ ],r-‘\:lm I,.()WN
- . e YNT , S.No does alify the crteria f
167 Mormugao Sancoale ‘ 81 NON QUALIFY O does ';::‘qllr"\ ;‘\)ri: entera for
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ANNEXURE IV

\

2
T T T Y T TR Suncnumbers | Decision of Revi
| mumbers | fuifiling 40% canopy | Decision of Review .
U tdentified by 1 g0 e 5 Haaren | Committee after analysis based !
i S0 | - .
i theNorth | Canopy density > ! on LISS IV FCM 2014-15 ( FSI)
Goa & South 40% & adjoinin Google Timeline changes
Sr No Taluka Village Goa Forest o & adjoining 2008 €
' Division govt. forest as per | corroborated by LISS [II FCM
Committec - forest cover ﬂ;‘jp i 2012-13, Division offence cases,
| V.T. Thomas 2014-15 LISS IV of Tree Felling , FCA & Court
: & F.X Forest Survey of .
I Araujo India. orders etc. ,if any)
1 2 3 4 5 6
168 Salcere Ambelim TH(p) NON QUALIFY S-No docs nor qualify the crireria for
Private Forest
169 Salcete Ambelim 77 (p) NON QUALIFY S.No docs not qualify the eriteria for
) : 7 - B s Private Forest
170 Salcete Ambelim 82 (P) NON QL‘ \LIFY S.No does not qualify the crireria for
' * : - - - - Private lforest
. . - S.No does not qualify the erirerta tor
- . . . NN i ~ quatity
171 Salcete Ambelim 83 (p) NON QUALIFY Private Forest
- . . N - . S.No does not qualify the eriteria for
2 aleete . N 7 1 1 3
172 Salcere Ambelim 84 (p) NON QUALIFY Private Forcst
173 Salcete Camurlim 169 NON QUALIFY S-No docs not qualify the entena for
Private orest
174 Qalcete Camurlim 170 NON QU ALIFY S.No does not qualify the criteria for
) o : L Private Porest
-z . ) . - - . . - S.No does not qualify the criteria for
175 Salcete Camurlim 176 NON QUALIFY Pricate lorest
. . - , S.No does not qualify the crireria for
, ate P 7 T M /
176 Salcete Camurlim 177 NON QUALIFY Private lorest
177 Salcete Camurlim 178 NON QU ALIFY 5.No docs not qualify the criteria for
) * : Private Forest
178 Salcete Camurlim 179 NON QU ALIFY S.No docs not qualify the erteria for
! * - ’ B B ¢ Private Porest
. - . . . N S.No does not gualify the criteria for
= ., . ] ] 7 3
179 Salcete Camurlim 183 NON QUALIFY Private lorcst
. . . . , S.No does not qualify the criteria for
180 Salcete Camurlhim 184 NON QUALIFY Private liorest
y : . S.No does not quahify the eriteria for
b T 5 4 4 }
181 Salcete Camurlim 92 NON QUALIFY Private borest
. . N S.No does not qualify the criteria for
2 s J ¢ ] )
182 Salcete Camurlim 94 NON QUALIFY Private lorest
| - T v - S.No does not qualify the criteria for
183 Salcete Camurlim 98 NON QUALIFY Private Forest
y . N . v B r N S.No does not qualify the criteria for
184 Salcete Camurlim 99 NON QUALIFY Private Forest
185 Salcete Camurlim 100 NON QU ALIFY S.No doces not qualify the criteria for
~ b SN * Private Forest
186 Salcete Camurlim 102 NON QU ALIFY S.No does not qunlify the criteria for
) - s * Private T'orest
. . - S.No does not qualify the eriteria for
3 TON j 7 8 4 )
187 Salcete Camurlm 103 NON QUALIFY Private lorest
. . . . Y ~r $.No does not qualify the criteria for
188 Salcete Camurlim 104 NON QUALIFY Private lorest
189 Salcere | Camurlim 105 NON QUALIFY $:No does nor qualify the criteria for
¢ B B B B Private Forest
190 Salcete Camurlim 125 NON QUALIFY S.No doces not gualify the criterta for
* - * * Private Forest
191 Salcete | Camurlim 126 NON QUALIFY | o docs no qualfy the criteria for
* ’ = : - Private Forest
192 Salcete Camurlim 128 NON QUALIFY S.No does not qualify the criteria for
- * - = - ‘ Private Forest
193 Salcete Camuclim 110 NON QUALIFY $.No docs not qualify the crteria for
* ‘ Private l'orest
. . \ - . SNo does not qualify the eriteria for
194 Salcete Camurlm 112 NON QUALIFY Private Forest
195 Salcete | Camurlim 113 NON QUALIFY | SN does not iy the eseri for
. ; - Private Forest
196 Salcete Camurlim 114 NON QU ALIFY S.No docs not qualify the eriteria for
Ve - B : Private Forest
Sale : T YNT B . S.No docs not quaify the criterta for
197 Salcete Camurhm 119 NON QUALIFY Private Forest
\ - . . ~ S.No does not qualify the erreria for
: ., o) ‘ N 7 )
198 Salcete Camurlim 120 NON QUALIFY Private Forest
- . . . S.No does not qualify the criteria for
§ N 12 N : ] 3 1 /
199 Salcete Camurhm 121 NON QUALIFY Privare lorest
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ANNEXURE IV

e | e sunopy | Do O Rl s based |
\ ! Idem?fncd by | density & 5 Ha arca 1 Committee after analysis based E
g o o > | on LISSIVTCN 2108 (75D
| o s "0 & adjoinin meline change
SeNo | Talwka | Village | {00 foE | govt e mr | comoborated by LISS 1 FCM
i | Committee - | forest cover map | 2012-13, Division offence cases,
![ | V.T. Thomas ; ZFOII}?S”% vlzf“f % Tree Felling , FCA & Court
1 i‘rf"l)i(o ‘1 I:di:. e 11 orders etc. , if any)
1 2 4 5 6
200 | Saleere | Camurlion 91 NON QUALIFY SN0 docsnon quiliy the err o
o0 | Salcere | Camurdim 95 NON QUALIFY | SNodos o qudfh e emern for
202 salcete | Camurlim 96 NON QUALIFY \ No dous ot qualily the criteriy for
203 Salcere Camurlim 97 NON QUALIFY ‘ SN0 dows ']‘,(r):\qiﬂl‘f(\) r:h:( cruc for
204 ‘ Salcete Camurlim NON QUALIFY SNodows T:“:\q::l; f:):: creria for
205 | Salcete | Camurhm 129 NON QUALIFY | Shedoesonqul e ernerin for
206 Salcete | Camurlim 17 NON QUALIFY SN docs nor qualfy the crtern o
207 Salcete | Camurlim 149 NON QUALTFY | SN doesnorquiy the corern o7
208 Saleete | Cavorem 137 () | NON QUALIFY SNo dos not qually the cetern tor
209 | Salcete | Cavorem 1390) | NONQuaLiFy | Y o D T
210 Saleete | Cavorem 65 (p) NON QUALIFY Mo docs nor quably criteria for
211 Salcete | Cavorem 129 NON QUALIFY N docs nor qually criteria for
212 Salcere | Cavorem 130 NON QUALIFY | Shodoesnorauallh 7 criteria for
213 Salcete Cavorem 61 (p) NON QUALIFY 3Nov dos ot qually e criteria for
Salcete Cavorem 62 (p) NON QUALIFY §:No docs T::\(ilr‘:l;r(‘)rtj‘; criteria for
215 Salcete | Cavorem @) | NONQuALIFY | NN ot gqually the rera o
216 Salcete | Cavorem 76 (p) NON QUALIFY | o doesnotgualiy o eniers for
217 |  Saleete | Cavorem 77 (p) NON QUALIFY SN0 docs ot qualify the ertern o
218 Salcete | Cavorem 78 (p) NON QUALIFY SNo docs ot gualify ihe eneri or
219 Salcete | Cavorem 79 (p) NON QUALIFY SN dows ot quily the crter 0
220 Salcete | Chinchinim | 133 (p) | NON QUALIFY SN0 docs ot quabfy the criteen for
221 Salcete | Chinchinim | 75 (p) NON QUALIFY S No docs nor qualify the cetern for
222 Salcete | Chinchinim | 76 (p) | NON QUALIFY SN0 does nor qualy he crern o
55 | salocte | Chinchinim | 113 () | NON QUALIFY SN o o T e
224 Salcete | Chinchinim | 114 () | NON QUALIFY SNo does mor qualfy the creria for
225 salcete | Cuncolim | 495 () | NON QUALIFY $No docs ot qualify the caeris for
220 i Comcoim | 496@) | NONQUALIEY | SN e
227 Salcere Cuncolim 498 (p) ! NON QUALIFY 8:No docs ?:r‘:\q‘l":ll”(\':gi cnveria for
or | e | Comcolm | #7@) | NONQUALFY | ™ s
229 Salcete | Cuncolim l @@ | NONQuALEy | M dous e qualfy the riera o1
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® 540 ANNEXURE IV 4
i : T Sumvey ! ev s T L.
' ' | , | mumbers ‘; Survey "“T}’f“ - | Decision of Review
: : | ! fulfiling 40" canopy . .
| : Tdentified by | 4o o e 5 Ha arca Committee after analysis based
. ] the North or Cnriopv density > on LISS IV FCM 2014-15 ( FSI)
Goa & South | 400, & 4djoining Google Timeline changes
Sr No Taluka Village Goa Forest ’ ! g ’ g
Qo l Division govt. forest as per corroborated by LISS 111 FCM
! Comnuitice - ;‘(’)‘ﬁs‘lg‘iﬁ'lesrs“;:f’ . 2012-13, Division offence cases,
® ‘ V.T. Thomas ; 0 Tree Felling , FCA & Court
& F.X Forest Survey of )
Aravjo India. orders etc. , if any)
® 1 2 3 4 5 6
230 Salcete | Cuncolim 450 (p) | NON QUALIFY SNo docs nor gualify the eriteria for
. Private Forest
231 Salcere Cuncolim 453 (p) NON QUALIFY S:No docs ot qualify the criteria for
Private Forest
. 232 Salcete Cuncolim 1454 ([7) NON QUALIF\' S No does n)( " gualify the enterta for
Privare Vorest
. 233 Salcete Cuncolim 458 (p) NON QUALIFY 8:No docs not qualify the eriteria for
Private lorest
234 Salcete Cuncolim 459 (P) NON QU;\LIFXY S.No does not qualify the eriteria for
. i " B Private Forest
235 Salcete Cuncolim 476 (P) NON QU ALIEY S.No does not qualify the eriterta for
' S Private lorest
. 236 Salcete Cuncolim 483 (P) NON (QU ALIFY $.Na does nor qualify the criteria for
- - * Private Forest
' 237 Salcete Cuncolim 668 (p) NON QUALIFY S.No does not qualify the criteria for
e ) * 3 Private Forest
238 Salcete | Cuncolim 669 (p) NON QUALIFY 8:No does nor qualify the criteria for
. - Private Forest
239 Salcete Cuncolim 674 (P) NON QUALI Yy S.No does e " quh.f’\' the criteria for
. Private Forest
240 Salcete Cuncolim 438 (p) NON QU ALIFY S.No does not quahfy the eriteria for
- ) B ‘ Privare Forest
[ 241 Salcete | Cuncolim 497 (p) | NON QUALIFY $:No does nor qualify the eriteria for
B i - Private lorest
® 242 Salcete | Cuncolim 449 (p) NON QUALIFY §:No does not qualify the eriteria for
Private lforest
243 Salcete Cuncolim 460 (p) NON QUALIF&' S.No does not qu;\li%')' the criteria for
‘ - Private Jorest
244 Salcete | Cuncolim 486 (p) | NON QUALIFY 8:No does not ualify the ertena for
Private lorest
. : , S.No does not qualify the enteria for
a4 43 \ qualify
‘ 245 Salcete Cuncolim 43, P) NON QUALIFY Private liorest (VP
| - . , S.No does not qualify the criterta for
o) . J I TV 4 ¥ ¢
. 246 Salcete Curtorim 447 NON QUALIFY Private lorest
s . . S.No doces not qualify the erireria for
5 . TeVNT , qualify
‘ 247 Salcete Curtorim 449 NON QUALIFY Private Borest
. . - R.No does not qualify the criterta for
2 T T 7 4 4 3
248 Salcete Curtorim 457 NON QUALIFY Private lorest
. . N . » S.No does not guahify the criteria for
2 S T 3
' 249 Salcete Curtorim 458 NON QUALIFY Private lorest
5 : B -~ S.No does not qualify the eriteria for
2 > J ] ] b 3
. 250 Salcete Curtorim 459 NON QUALIFY Peivate liorest
251 Salcere Curtorim 478 NON QUALIFY S.No does not qualify the eriteria for
. = ) ST Private lorest
- . : . S.No does not gualify the criteria for
2 " } g 8 quaitty
252 Salcete Curtorim 479 NON QUALIFY Private liorest
. 253 Salcete Curtorim 416 NON QUALIFY S.No does not qualify the criteria for
= * b b e - Private lorest
. 754 Saleete Curtorim 434 (P) NON QUALIFY S.No does not qualify the criteria for
N ) > - 3 * Private l'orest
. - . : . S.No docs not qualify the eriteria for
"
. 255 Salcete Curtorim 337 NON QUALIFY Private Horest
256 Salcete Curtorim 428 NON QU ALIFY S.No does not qualify the criteria for
- . - - B Private Forest
. 257 Salcete Curtorim 429 NON QU ALIFY S.No does not qualify the criteria for
= ) = " s Private Forest i
. 258 Salcere Curtorim 440 NON QU ALIFY S.No does not qualify the criteria for
- ) ’ B ) Private forest
‘ 259 Salcete Curtorim 419 (P) NON QUALIFY S.No does not gualify the eriteria for
. = ) i ! Private lForest
¢ \3\/ % Mf_\ tg)v Ce—o
o ASF(N)  ACF(S) | AC(S) DIR %IR ( AGRY) ] CCF
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ANNEXURE IV L7
]
. Survey ov bers . . ) |
‘ i n:mh'cri ‘r ?"l?_:,-‘ ":(;f]b“s | Decision of Review I
k i fulfilin Yo canopy . .
Identificd by | dcmmg& SoHa ij " Committee after analvsis based
" ?‘“1;"‘ . o Canopy density > | on LISS IV FCM 2014-15 ( FSI)
J0Od 4 ou e = -
- N 40% & ad y Google Timeline changes
StNo | Taluka ) Village Goa Forest | (o fewt asper | corroborated by LISS 1%1 FCM
Division govt. st as p corroborate: v
’ Committee - g())rlt;tluijlcsrsm:p ] 2012-13, Division offence cases,
V.T. Thomas 15 Vo Tree Felling , FCA & Court
- &F.X Forest Survey of orders etc. , if an
Araujo India. c v)
» 1 2 3 4 5 6
. 260 Salcete Curtorim 421 NON QUALIFY SO docs T,(“:\qli‘l;((\wﬁit cnrena tor
201 salcete Curtorim 422 NON QUALIFY S:No docs o ualiy the erieria for
S ~ ; - YN . SNo does Alify the criterid
] 262 salcete | Curtorim 423 NON QUALIFY No docs not qualily the eiteria for
3 ~ . v , v 7 SN alify s enfena
‘ 263 Salcete Curtorim 427 NON QUALIFY No docs T:;;\i?:ll‘i))ri: enterda for
. N . B - B . SN alify the ‘i f
. 264 Salcete Curtorim 181 NON QUALIFY o does e i the caren for
. - - t . - SN N alify the entera for
265 Salcete Curtorim 150 NON QUALIFY o doc e e for
. . N - S.No does alify the criteria f
) 266 Salcete | Curtorim 155 NON QUALIFY No docs ot quilify the criteria for
< N - - T ~x SN alify : i
® 267 Salcete | Curtorim 156 NON QUALIFY -No does ot qualily the crreri for
. - - 5 » SN s not qualify the eriteria fe
‘ 268 Salcete Curtorim 157 NON QUALIFY v doc ?:r;\i\::];‘.?":t ertera for
y - . N . S.No docs alify the criteria fo
269 Salcete | Curtorim 158 NON QUALIFY o docs dut qualiy the cnteea for
y ~ : N T SN alify the criteria fe
[ 270 Salcete | Curtorim 160 NON QUALIFY No does gt qualiy the criteria for
8 - v - - SN alify the criteria for
& 271 Salcete Curtorim 161 NON QUALIFY 0 docs mor duilfly the criverin for
. . o , S.No doces alify the criteria T
- 272 Salcete | Curtorim 162 NON QUALIFY o does ot quallly the caterin for
. . v ” S.No does alify the criterta fo
273 Salcete | Curtorim 180 NON QUALIFY N S
o - . AN - S.No does alify the eriterta fi
& 274 Salcete Curtorim 251 NON QUALIFY o docs oy e ot
. < . . - SN alify the critena f
» 275 Salcete Curtorim 252 NON QUALIFY o does o s e
8 . = T - » S.No does alify the cnitena f
° 276 Salcete Curtorim 253 NON QUALIFY O o e
. . . 5 S.No does alify the criteria f
277 Salcete Curtorim 263 NON QUALIFY AR e B
. . ; . ~r SNo does alify the eriteria fo
® 278 Salcete Curtorim 264 NON QUALIFY B s
. . v i - S.N alify the enteria fi
e 279 Salcete | Curtorim 266 NON QUALIFY No docs not qualiy the enteria for
. . B N » S.No does alify the criieria fo
® 280 Salcete Curtorim 435 NON QUALIFY N ““‘1‘5,’{\21? o crteri for
. . ” SNt . S.No does not qualify the criteria f
* 281 Salcere | Curtorim 430 NON QUALIFY A e B
S . 2 . , SN alify the cntena fi
282 Salcere | Curtorim 431 NON QUALIFY o docs got quay the critera for
& 283 Salcete | Curtorim 262 NON QUALIFY WNo docs mot qually the criten for
. . - s S.No does alify the criteria f
‘ 284 Salcete Curtorim 265 NON QUALIFY oo T,‘;:‘q:tl‘l‘(‘)rix eriterm for
o 285 Saleere | Dicarpali 30(P) NON QUALIFY No docs not qualify the erireria for
. AN v - S.No does alify the criteria f
286 Salcere | Dramapur 184 (p) | NON QUALIFY e ey e
N - S.N alify the criteria f
& 287 Salcete Dramapur 191 (p) NON QUALIFY No docs ot qualify the critera for
§ N N 7 S.No does not qualify the criteria f
¢ 288 Salcete | Dramapur 12 (p) NON QUALIFY oy eIt
) AXF (N) DIR R) (iGRI) @cwﬁf‘)— CCF
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4ooatcotcocscooctoccnacoooconotbocno|

|

e rr e

i Suary U Survey re : . .
i “n? . | Survey m‘m/h”s I Decision of Review
{ umbers | fulfiling 40°% canopy | C . af Ivsis based
i Identified by i density & 5 Ha area | omiInittee aiter ana .\sis ase
t(};\e I\g)rsth th ’ or Canopy density > | 01 LISS IV FCM 2014-15 ( FSI)
Ca ou e . : -
. . i 40% & adjoining Google Timeline changes
SoNo | Taluka | Village | GouFors | st alenE ]SO ed by LISS LI FCM
Division | Boveforest asp corroborated by
Committee - | [0TCSL Cover map i 2012-13, Division offence cases,
v | 2014-15 LISS IV of ’
V.T. Thomas o - © i Tree Felling , FCA & Court
& F.X Forest Survey of =
Am"’io India. ’ orders etc. , if any )
1 2 3 4 5 6
289 B Salcere Dr: 183 NON OUALIFY SN0 does not qu;xht‘) the cniteria for
28 Salcere ramapur 3() h QUAL Private Forest
. . 2 . ~ SN0 does nor qualify the eriteria for
Alcete A ADULE l 1 2 )
290 Salcete Dramapur 239 (p) NON QUALIFY Peivate liorest
- v v 7 S.No does alify the criteria for
291 Salcere Dramapur 241 (p) NON QUALIFY R caerm for
\ ) . N ~r SN0 does not qualify the criteria for
292 Salcete Dramapur 242 (p) NON QUALIFY Private liorest
. \ " R R . S.No does not qvu;\lify the criteria [or
293 Salcete Dramapur 39 (p) NON QUALIFY Private Forest
: . SN s not qualify the criteria f
294 Salcete Loutulim 186 NON QUALIFY Nodocs et quatiy the cateris for
rivate Forest
_ . . . . S S.No does nor qualify the critenia for
295 Salcete Loutulim 187 NON QUALIY Private liotest
. . : N . 5 S.No does not qualify the criterta for
296 Salcete Loutulim 188 NON QUALIFY Private liorest
s . . < S.No does not qualify the criteri for
297 Salcete Loutulim 200 NON QUALIFY Peivate Lorest .
R . . N 5 S.No does not quahfy the criteria for
298 Salcete Loutulim 210 NON QUALIFY Private Forest
. . ca < B —~ S.No docs not qualify the eriteria for
299 Salcete Lourulim 253 NON QUALIFY O eivate laost
. . . N S S.No does not qu'.llif)‘ the criterta for
300 Salcete Loutulim 254 NON QUALIFY Private liorest
\ . . - . v N , S.No does not qualify the criteria for
301 Salcete Loutulim 255 NON QUALIFY Peivare Forest
. . NN R ~ S.No does not qualify the erteria for
Salcete Loutulim 289 NON QUALIFY Private Fogest
. - . - - S.N alify the criteria fi
303 Salcete | Lourulim 296 NON QUALIFY 0 does QU e e
) . . v S.No docs not qualify the erireria fe
304 Salcete | Loutulim 297 NON QUALIFY O e
. . v " » S.No docs alify the criterna f
305 | Saleete | Loundim 28 | NON QUALIFY Ny docs o gualfy the i or
. - - N 7 S.No does not qualify the critena for
306 Salcete | Loutulim 301 NON QUALIFY O e
. : PP Y vy ~7 S.No does alify the criteria f
307 Salcete Loutulim 305 NON QUALIFY N T
. . B . N , S.No does not qualify the criteria for
308 Salcete | Loutulim 331 NON QUALIFY R A
. - T 5 . S.No docs not qualify the criteria f
309 Salcete Loutulim 53 NON QUALIFY N o e
. : . . , S No does not qualify the criteria for
310 Salcete Loutulim 67 NON QUALIFY et Forest
. : T + » SN alify the critera fe
311 Salcete Loutulim 68 NON QUALIFY b o
. : . . . SN0 does not qualify the criteria for
312 Salcete Loutullm 69 NON QUALIFY Private lorest
\ . ANT ~ S.No does not qualify the crieeria f
313 Salcete | Loutulim 118 NON QUALIFY e
. N -~ SN s alify the criteria f
314 Salcete Loutulim 139 NON QUALIFY No doc AR the crena fof
rivate lforest
\ : , . ~r S.No does alify the criteria fe
315 Salcete | Lourulim 143 NON QUALIFY No does o iy the ot for
. . - , S Mo does not qualify the criteria for
316 Salcere | Lourulim 145 NON QUALIFY e farest
- - . ; N . o~ S.No does not qualify the eriterna for
317 Salcete Loutulim 146 NON QUALIFY Private Forest
W 0 ( A @lﬁwr&
F (N) ACF(S) A AC (S) DI DIR ( AGRI) CCF
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Survey
numbers
[dentified by
the North
Goa & South

Survey numbers
fulfiling 40% canopy
density & 5 Ha area
or Canopy density >
40%, & adjoining

Decision of Review
i Committee after analysis based
on LISS IV FCM 2014-15 ( FSI)

,Google Timeline changes

St No Taluka Village Goa Forest
! g Docciom govt. forest as per corroborated by LISS 11l FCM
Committce - | forest cover map 2012-13, Division offence cases,
V.T. Thomas ;Tiiztfigz;’f Tree Felling , FCA & Court
i‘rf:ii India. ) orders etc. , if any )
1 2 3 4 5 6
\ 1 - N . ~- S.No docs not guaify the enteria for
318 Salcete Loutulim 151 NON QUALIFY Private lorest
319 Salcete Loutulim 152 NON QU ALIFY S.No does not qu;\lil‘) the criteria for
~ e T - - S Private Forest
. . . . N.No does not qualify the criteria for
k%) aleete 51 T T N g \ c a
320 Salcete Lourulim 153 NON QUALIFY Pervate Lorest
. . ' . S.No does not qualify the criteria for
5 . 5 N 1 , jualify the critert:
321 Salcete Loutulim 78 NON QUALIFY Private Foret
392 Salcete Loutulim 83 NON QU ALIFY S.No does not qualify the erteria for
T i - B s Private orest
an . . , N N ~ SNO does not qualify the criteria for
323 Salcete Loutulim 84 NON QUALIFY Privare lorest
5 . . . , S.No does not qualify the cnireria for
24 2 I 3 3
324 Salcete Loutulim 23 NON QUALIFY Privare Liotest
- . . . 7 S.No does not qualify the criteria for
o] alce o M v 4 )
325 Salcete Loutuhm 26 NON QUALIFY Private Lorest
326 Salcete Loutulim 36 NON QUALIF\, S.No does noF qu;\le)' the crirerta for
- i Private Forest
397 Salcete Loutulim 250 NON QU ALIFY S.No does not guality the eneeria for
o ) “ - T B Privare [forest
328 Salcete Loutulim 269 NON QU ALIFY S.No does not qualify the criteria for
e ) ’ - * Private Forest
329 Salcete | Loutulim 270 NON QUALIFY 8:No dous not qualify the eriteria for
3 - Private Lorest
. . . S.No does not qualify the criteria for
p ) J ; T\ 9 3
330 Salcete Loutulim 279 NON QUALIFY Private lorest
331 Salcete Loutulim 286 NON QU ALIFY 8.No does not gualify the criteria for
o ) - : - Private forest
. : N » S.No does nor qualify the cnterta for
> 2 J T /
Salcete Loutulim 287 NON QUALIFY Peivate Torest
333 Salcere Loutulim 288 NON QUALIF\’ S.No does not qualify the cnteria for
- ) = YR Private Forest
334 Salcete Loutulim 290 NON QUALIFY S.No does not qualify the cnireria for
) B Private Forest
. . b N i — $.No does not qualify the creria for
5 J )
335 Salcete Loutulim 294 NON QUALIFY Private lorest
336 Salcere Loutulim 300 NON QU ALIFY S.No does not qualify the edteria for
- ) - * * Private Forest
nam s . . ” . . S S.No does not qualify the criieria for
337 Salcete Loutulim 303 NON QUALIf\ Private lorest
. . y - S.No does not qualify the critera for
. 7 7 ¥
338 Salcete Lourulim 304 NON QUALIFY Private Lorest
. . + S.No does not qualify the criteria for
P . 219 . . qualify
339 Salcete Loutulim 332 NON QUALIFY Peivate Horest
340 Salcete Loutulim 333 NON QUALIFY S.No does not qualify the criteria for
) - Private Forest
341 Salcete Loutulim 124 NON QUALIFY S.No does not qualify the eriteda for
) ’ = B 4 Private Forest
347 \‘a]cctc L()Lll’LlUlT\ 140 NON QU ALIFY S0 does nor qualify the criteria for
- ) B - Private Forest
343 Salcete Loutulim 144 NON QUALIFY S.No does not qualify the criterda for
- ) B Private Forest
344 Salcete Loutulim 148 NON QUALIFY 8:-No does not qualify the eriteria for
Private Forest
5 . - TOANT f » S.No does not gqualify the crdteria for
345 Salcere Loutubm 75 NON QUALIFY Privare Forest
346 Salcete Loutulim 76 NON QU ALIFY S.No docs not qualify the eritena for
- : ! ! * * Private Forest
347 Salcete Loutulim -7 NON QUALIFY S.No docs not qualify the eriteria for

Privare Forest
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544

‘"'_"#F 7777777777 47‘#‘”—:‘5:&;\4 | SL"T'L}‘ "“";,‘)6;?"‘)? Decision of Review ]
; ‘ ! | et fulfiling 40% canopy | . . |
: \ . Identified by | density & 5 Haarca l Committee after analys:s baﬂsed
. BT | oo ety = | e changes
StNo | Taluka | Village | Gon Forest govt,forest 45 per ocraborated by LISS HI FCM
{ Committec - | [OFest cover map 2012-13, Division offence cases,
: | V.T. Thomas 2014-15 LISS FV’ of | Tree Felling , FCA & Court
“ l | & FX ‘ f:;f:l Survey of | orders etc. , if any)
Araujo | J
1 2 3 4 5 ‘ 6
348 Salcete | Lourulim 79 NON QUALIFY | SN doesmorquibiy ibe cren for
349 Salcete | Loutulim 80 NON QUALIFY SNo docs ot qualiy the cnern o
350 Salcete | Loutulim 82 NON QUALIFY :No dogs not qualify the enreria for
351 Salcete Loutulim 107 NON QUALIFY S:Nov doss not qually the criteria for
352 Salcete Loutulim 108 NON QUALIFY S:No docs 1;,::\‘{:‘:‘; i‘\"ih: criteria for
353 Salcete | Loutulim 22 NON QUALIFY 3:No dogs ot qualiy 1he criteria for
354 Salcere | Loutulim 31 NON QUALIFY S.No dos st qualily the erirems for
355 Salcete | Loutulim 37 NON QUALIFY 8:No docs not qualily the criteria for
356 Salcete Loutulim 41 NON QUALIFY | - 3Nodes ‘]‘:;;\F’ﬂ“‘j‘:fg;rﬂ;f enteria for
357 Salcete Loutulim 42 NON QUALIFY S:No does ‘l‘,‘r’i‘\,‘;‘r‘j‘;ﬁ;r':;‘t‘ crireria for
358 Salcere Loutulim 74 NON QUALIFY S:Nodocs not qually the criteria for
359 Salcete | Loutulim 81 NON QUALIFY S:-No does ‘;,‘r‘l‘\j“‘:_“;i{rﬂ;“‘ criteria for
360 Salcete | Loutulim 106 NON QUALIFY | ST doss not quably the crvera for
361 Salcete Loutulim 334 NON QUALIFY -No ducs ot qualty ihe crieria for
362 Salcete | Loutulim 109 NON QUALIFY S:No docnor qually the eritenn for
363 Salcete | Macasana 13 NON QUALIFY o docs pot quaily the critern for
o | sl || PIAEO | NonQualy | TR
365 Salcete éli‘:‘fga" P'{iif?g‘" NON QUALIFY S:Nov docs ot qualily the criteria for
o | seee | o | el | NoNQuanRy | LT
57 | e | [ g | vonquay | SRR
o | s | e | rreie [ nonQuatiy | YRR
369 Salcete Mullem 166 NON QUALIFY $No docs not qualiy the erient for
370 Salcete | Mullem 167 NON QUALIFY SNO docs not gualify the ertera for
371 Salcere | Mullem 179 NON QUALIFY SN docs ot qualify the it for
372 Saleete | Mullem 34 (p) NON QUALIFY SNo docsnor qualify the crivern for
373 Salcete | Mullem 51 (p) NON QUALIFY SN0 docs not qualify he e for
374 Salcete Mullem 59 (p) NON QUALIFY 3-No docs not gqualify the criveria for
375 Saleete | Mullem S50 | NON QUALIRY | SNodoes o guilhs s 7
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5 4 5 ANNEXURE IV

. | Survey . Survey numbers | .- .
i ! aumbers | fulfiling 40% canopy ‘; Decision of Review
! Identified by dcnqit:& 5 Ha area Committee after analysis based
i the North or Canopy density > | On LISS IV FCM 2014-15 ( FSI)
i Gou & South | 400, 2 adjoining Google Timeline changes
Sr No Taluka Village Goa Forest ° joming ’ g g
Division govt. forest as per corroborated by LISS III FCM
Committee - ;‘(’)’13"‘15(’1}‘5’5";;}’ ] 2012-13, Division offence cases,
V.T. Thomas - ¢ Tree Felling , FCA & Court
& F.X Forest Survey of i
Araujo India. orders etc. , if any)
1 2 3 4 5 6
376 Salcete Navoa 12 NON QU ALIFY SN does not qualify the eritena for
i e SNAg B B - U Private {rorest
R ., v ” : . .z ~r S.No does not qunh{\ the ertrerta for
377 Salcete Nagoa 13 NON QUALIFY Private Forest
- g , o v . N -~ SN0 does not qualify the enteria for
378 Salcete Nagoa 14 NON QUALIFY Private busrest
. . . N s s - N . ~ S.No does not quahfy the entena for
379 Salcete Nagoa 15 NON QUALIFY Private logost
" . s < e . . T ~r S.No doces not qualify the crireria for
380 Salcete Nagoa 16 NON QUALIFY Private lorost
~ SR TR L - - . 5 S.No does not qu;lhf} the criterta for
381 hfilcttt Nagoa 17 NON QUALIFY Private Lorest
. E . ~r S.No does not gualify the eniteria for
2 N4 NO? 3 4uralily
382 Salcete Nagoa 18 NON QUALIFY Private lorest
non . . . ~r S.No does not qualify the eriteria for
alce ’ I( ) 7 & A
383 Salcete Nagoa 19 NON QUALIFY Private Forest
384 Salcete Nagoa 23 (p) NON QUALIFY S.No does not qualify the criteria for
~ ) ’ £ =2 {p Y ‘ Privare Forest
noe . s T, T . T - S.No does not L]u'.\lif}‘ the crtera for
385 Salcete Nagoa 21 NON QUALIFY Peivate Horest
nos . v - ' N S.No does not qualify the criteria for
386 Salcete Nagoa 40 NON QUALIFY Private Forest
n G s ) + . T ANT v ~ S.No does not qualify the eniteria for
38 Salcere Nagoa 46 NON QUALIFY Privae lorest
- N - - B B 5 S.No does not qualify the eriteria for
. 2 i 252 N
388 Salcete Nuvem 252 NON QUALIFY Peivate Torest
389 Salcete Nuvem 253 NON QUALIFY S.No does not qualify the eriteria for
* - - B Private lYorest
. . - B B o S.No does not qualify the critena for
h 7 2 N )
Salcete Nuvem 254 (p) NON QUALIFY Private Forost
. . - . ” S.No does not qualify the criteria for
ares T 2 J 3
391 Salcere Nuvem 255 NON QUALIFY Private Forest
. N - B , S.No does not quality the erteria for
2 N > o) " ; 3
392 Salcete Nuvem 256 (p) NON QUALIFY Private Forest
5 . . - . B B S.No does not qualify the enreria for
Nuv o) 3
393 Salcete Nuvem 263 NON QUALIFY Private lorest
o S.No does not qualify the eritena for
. . . P AN v , qualify
394 Salcete Nuvem 264 NON QUALIFY Private liorest
. . N . S.No does not qualify the eritenia for
3 T
395 Salcete Nuvem 8 NON QUALIFY Private lorest
. . 7 AN S.No does not qualify the erireria for
a N . ey 1 ’ \
396 Salcete Nuvem 240 NON QUALIFY Private Lorost
\ . v S.No does not qualify the crireria for
v 243 J 1 4 )
397 Salcete Nuvem 243 NON QUALIFY Private Liorest
. . S.No does not qualify the eriteria for
» h ) T T v \
398 Salcete Nuvem 244 NON QUALIFY Private lorest
N . e ANT ~ S.No does alify the crierta fe
399 Salcete Nuvem 229 NON QUALIFY e e
. . + , S.No does not qualify the eriteria for
! 2 < );
400 Salcete Nuvem 230 NON QUALIFY Private Forest
; . Nt ” . ~r S.No does not qualify the enitera for
401 Salcete Nuvem 3 NON QUALIFY Private Forost
. . - S.No does not gualify the criteria for
) Nuve N g
402 Salcete Nuvem 4 NON QUALIFY Private Forest
" < . . . N _— S.No docs not L)\mlil') the criteria for
403 Salcete Nuvem 5 NON QUALIFY Private Forest
. . S S.No does not qualify the criteria for
. A 7 3
404 Salcete Nuvem 7 NON QUALIFY Private Forest
; S.No docs not qualify the criteria for
Jalcete uve T OU ; qualify
405 Salcete Nuvem 10 NON QUALIFY Private Forest
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ANNEXURE IV

T ! e T ey e Review '
i i N ! < i ce rg L. . :
! ‘ : | puwmbers | Survey numbcrs Decision of Review !
] ! | i * i fulfiling 40%0 canopy | . . '
i i i | ldentified by | g =1 Committee after analysis based |
| i i | . ; density & 5 Haarea Y
i 1’ i | tth' N;“gh \ or Canopy density > | on LISS IVFCM 2014-15 ( FSI)
Se N ‘I Taluk i Village G‘“ . m;“ | 40% & adjoining | Google Timeline changes
¢ (o] aluka 1 oa tores |
; | e | D ione™ | govt.forest as per | cotroborated by LISS I1T FCM
“; * | Commitiee - | et OV of | 2012-13, Division offence cases,
5. \ { l V.T. Thomas | - ° \ Tree Felling , FCA & Court
| | | | &FX ‘! Forest Survey of | i !
| % | Araujo India. ( orders etc. , if any )
2 | 3 4 5 6
Salcete Nuvem 239 NON QUALIFY SNodews “)“..‘ L'“"h,(‘\ the cruena tor
Private PForest
: - o~ - & N - SN SN0 alif + criteria
Salcere Nuvem 257 NON QU\LIF\ o doc 1;)( .I.qu iy [h-L criteria for
rivate lforest
: 3 . -~ SN alify the critera f
Salcete Nuvem 260 NON QU:\LH"\ No does |]1)m qu ‘I‘F) the critera for
rivate Forest
3 Y 1 1 ' Pt S.No iy alifv < criterta fo
Salcete Nuvem 261 NON QL\LI Y No doc mt.t gll 111‘_\ rh-&. criterta for
Private Forest
Salcere Nuvem 231 NON QU,\LIFY S.No does T:t‘ vquz\lif} Ih'c criterta for
rivate Forest
N - P T - N -~ SN 5 N aify the ‘ria fi
Salcete Nuvem 232 NON OQUALTFY No doc |I1:t f|u \hf_\ ‘lh-L criterta for
=~ rivate lorest
. ¥ T - SN ahify the ria fi
Salcete | Nuvem 233 NON QUALIFY o decs oot qually the erteri 1
. . - - S.No does not gqualify the criteria for »
Nuv 7254 I J 1; 3 q )
Salcete Nuvem 254 (p) NON QUALIFY e st %
Salcete Raia 169 NON QU:\LIF\Y S.No does n: xt qualify Th-L' criteria for
Private borest
. N "y ~ T - by N S.No does not qualify the criteria for
Salcete Raia 376 u\z( N QUALIFY Private liorest
Salcete Raia 385 NON QU:\LIFY S.No does 111:" i{u;}lif}‘ lh.c criteria for
rivate Forest
. . . . ? SN S alify the Reh
Salcete | Raia 386 NON QUALIFY o docs not il the errerin for
rivate [forest
: : - - v N , S.No does not qualify the sria f
Salcete Raia 387 NON QUALIFY o ot oo enern fot
. : . . S.No does fy the criteria f
Salcete Raia 388 NON QUALIFY e ‘]‘,‘r‘i‘\j‘(‘cl,.(-‘,r‘c‘\f‘”"“" o
Salcete Raia 189 NON QUALIFY S.No does ;\:)t f{\l:\lif)' rh-c crirena for
rivate Porest
. : . v ’ S.No does alify the criteria fe
Salcete Raia 391 NON QUALIFY o does '11:;;\1:;-3,;; criren fof
: . 1NN ~r SN S alify the i fi
Salcete Raia 319 NON QUALH‘\ o doc n)n.i 'qunf) “,L criteria for
Private Forest
. . e ANT . S.No does alify the critera f
Salcete Raia 320 NON QUALIFY o doe 'l“n‘\‘*\‘l‘:;‘r“‘r enten for
2 : 2 YN . SN s not qualify the eriterta f
Salcete Raia 322 NON QUALIFY o o e crirena 1ot
: 5
Salcete Raia 328 NON QUALIFY S.No does n)n.r an]unh:F) ‘h,c crterda for
Private Forest
- . . N ~r S.No does no alify the criterta f
Salcete Raia 335 NON QUALIFY odoei it e
§ ; 2 e \NT . S.No does not qualify the iteria fo
Salcete Raia 336 NON QUALIFY o e e o crtern 1ot
. - 21 16 ANT N , S.No docs not gualify the criteria for
Salcete Raia 337 NON QUALIFY Private Forest
) Salcete Raia 338 NON QUALI FY S.No docs not .qu;\li.fy th.c criteria for
- Private Forest
‘ . : ; . S No docs Alify the criteria
| 430 ll Salcere Raia 342 NON QUALIFY e carern for
” . . n42 v S.No does not qualify the criteria for
431 \ Salcete \ Raia ‘ 343 NON QUALIFY ],ri\jw Forest j
. : N ' B SN0 docs not qualify the crit sria for
432 \ Salcere \ Raia \ 356 NON QUALIFY RN et Hera te i
. . 5 - w7 S.No does alify the criteria f
433 \ Salcete ‘ Raia \ 357 NON QUALIFY o o e o [
. . - , S.No does not qualify the iteria o
434 Salcete Raia NON QUALIFY O et crien fot

Salcete

Salcete

NON QUALIFY

S.No does not gualify the cniteria for
Private Forest

S.No does not quatify the criteria for
Private orest
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ANNEXURE 1V 53

947

I e

Survey Survey numbers

{ulfiling 40% canopy
density & 5 Ha arca
or Canopy density >

awnbers Decision of Review

Identified by
the North
Goa & South

on LISS IV FCM 2014-15 ( FSI) “
Google Timeline changes |
|

i i
| !
i
o |
. i 40% & adjoining s
luk vill | Gua Fores

\1 Sr No 1 Taluka mlage ‘; D‘i)\t‘isi(‘)):“ govt. forest as per corroborated by LISS III FCM
| | 11 Committee - | foresteover map 2012-13, Division offence cases,

| { V.T. Thomas 2014-15 LISS IV of | Tree Felling , FCA & Court
l | ‘ & EX Forest Survey of .

1 \ Araufo India. \ orders etc. , if any)

i

2 | 3 4 5 6

. . - - . - S.No does Alify the eriterma fo
Salcete Raia 108 NON QUALIFY o doc 'ffii\.‘.‘\i‘ﬁ‘l‘i’,,‘lli“‘“‘” for

3.NO does not qualify the entenia for

Salcete Rata 409 NON QUALIFY Private Forest

e

R L L
. S.No docs ot qualify the criteria for
Salcete Raia 410 e

Private Forest

N
S No does not qualify the criteria for

Salcete Rata 245 (p) NON QUI\LIFY Private Porest

AR—
. . S.No does not gualify the criteria for
Salcete Raia 249 iy oty
rvate borest 1
N - e S.No does not qualify the criteria for
Salcete Rata 250 (p) Py U
: rivate orest
. . c v v » S.No does not qualify the criteria for
Salcefe Raia 253 (p) NON QUALIFY o s
rivate Jforest
. . S.No does not qualify the eriterna for
Salcete Raia 196 o7 quatty
Private Forest
. S.No does not qunlif\' the critenia for
S . 262 : )
\\dlcetc Rald m Pﬂ\".\IL‘ l‘()l’L‘S‘
181

Salcete Raia NON QUALIF.Y S.No does n)n‘t v(.*]uﬂ]ik‘.)' rth criteria for
Private Forest
: , S.No docs not qualify the criteria for
> > P o) NI T b
Salcete | Raia 182 NON QUALIFY not qualiy e

-

$.No does not gualify the criterta for

Salcete Raia 184 (p) NON QUALIFY T e

— ]

S.No does not qualify the criteria for

Salcete Raita 190 NON QU‘\LIF\Y Private Forest

_—y

$.No does not qualify the criteria tor

Salcete Raia 195 (p) j NON QUALIFY Private Jforest

— ]

S.No does not qualify the criteria for

Salcete Raia 214 (I’) NON QU ALIFY Privare Forest

—

$.No does not qualify the criteria for
Privare Forest

Salcete Raia NON QUALIFY

—

$.No does not quahfy the criteria for
Private florest

Salcete Rata NON QUALIFY

S.No does not qualify the criteria for
Private Forest

Salcete NON QUALIFY

_—

S.No does not qualify the criteria for
Prvate Forest

Salcete NON QUALIFY

S.No does not qualify the criternia for
Private Forest

Salcete NON QUALIFY

SO docs not qualify the criteria for
Private Forest

Salcete NON QUALIFY

$.No does not qualify the eriteria for
Private Forest

k23| NON QUALIFY

!
458 \ Salcete \ \ ‘l
[—i, . . NTC YN ~ S.No does not qualify the criteria for
‘ 459 \ Salcete \ Rata \ 411 \ NON QUALIFY \ Private Forest ‘\

S No does not qualify the criteria for

460 Salcete Raia 412 NON QUALIFY Peivate liorest
461 NON (\)UALIFY S.No does 1]1:;:\«(;\:1"11;2\:: criteria for
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9 548 ANNEXURE IV
T — T T T Tsavey ! Sumvey - T T —
. : : ; | numbers i ?:l;:l: n;'(';“‘hcrs } Decision of Review
| i i I Al ) g v Canopy . . i
i .‘ : U tdentificd by | gensity & 53 Huarea | Committee after analysis based .
. . “ ' 1 the North or C"uiop\' density > | on LISS 1V FCM 2014-15 ( FSI) i
’l i Gua & South 400 8 adinining I Google Timeline changes
! StNo | Taluka Village Gou Forest | oo & adjnming |’ & ges
. : I - Division | govt. forest as per | corroborated by LISS 111 FCM
| ‘i l Commitiec - 1 g{’)‘;‘*‘l;‘tlesfs";g’ c | 2012-13, Division offence cases,
: | V.T. as | - o i .
> | 1 ;Lll;;hom.;s l Forest Surey of Tree Felling 5 FCA & Court
! | Aravjo | India ‘ orders etc. , if any )
D 1] 2 3. | 4 1 5 { 6
. 162 l Sulcete Raia 252 ( ) NON QU ALIFY S.No does not qualify the criterta for
. - o ‘ =P ' 3 - Private orest
463 Salcete Raia 260 NON QU \LIFY SNo does not qualify the eriteria for
- o - T s Private Forest
- : i S.No does not gualify the eritern for
4 S: S At 263 h N i , qualify critern
D 464 alcere | Raia 63 NON QUALIFY o qualily e
465 Salcete Raia 189 NON QU ALIEY S No does not qualify the erteria for
. B ¢ B : ‘ Private Forest
466 Calcete Raia 207 (p) NON QU ALIFY SN0 docs not qualify the criterta for
. “ i - B o Private Forest
467 Salcete Raia 208 (’) NON QU ALIFY S.No does not qualify the entena for
' ) < - I - - e Private Forest
. 468 Salcete Raia 213 (P) NON QU ALIFY S.NO does not qualify the criteria for
* “ - i ‘ Private lorest
469 Salcete Sarzora 54 NON QU ALIFY S.No does not gualify the criteria for
' ) ) ~ YR - Private Forest
7 o, N 9 . ' N , S.No does not qualify the criteria for
. 470 Salcete Sarzora 196 NON QUALIFY Pricate lorest
- @ . ) ‘ T 11 , S.No docs not qualify the criteria for
. 471 Salcete Sarzora 22 NON QUALIFY Private Forest
. St J()SC de S.No does alify the eriteria f
70 R N 772 H 7 N NB s not quality the enena tor
472 . Nalcete Areal 273 (p) NON QUALIFY Private Forest
. . SY.J()SC de S.No does not lify the criteria f
y ’ . " 1 i - S 8 quality the cnitena tor
473 Salcete Areal 274 (p) NON QUALIFY Private Forest
. St. J().\'C de S.No does not quahify the eritert fi
e \ Py T . , ST s qualify the eriteria for
474 Salcete Areal 234 (p) NON QUALIFY Private Forest
' N SI.J()SC de S.No does not qualify the criteria f
- 7 . 1 M A § qualify the critena for
475 Salcete Areal 79 (p) NON QUALIFY Private lorest
N St. J()sc de S.No does not qualify the eriteria fo
) " , . , S. . qualify the eriteria for
. 476 Salcete Areal 9 (p) NON QUALIFX Private Forest
. S(’.J()SC de . S.No does not qualify the ‘ria f
77 e TON . N o s quality the critena for
D 47 Salcete | 'y o) 230 (p) NON QUALIFY e et
. St. Jose de $.No does not qualify the criteria f
17 ) J g 1 v - S, S gualify the crtenia or
. 478 Salcete Areal 259 (p) NON QUALIFY Prix ate lorest
- St J()SC de S.No does not qualify the ‘ra f
0 X X v I N S. L jualify the enreria for
' 479 Salcete Areal 134 (p) NON QUALIFY Private Forest
| St. J()St‘ de Q.No does not quahfy the eriteri f
N 7 T v v , § juahify the cnrerna tor
. 480 Salcete Arcal 87 (p) NON QUALIFY Private Forest
; N SI.J()St' de S.No does not gualify the enitena f
S :\‘ st ! » T ; ” A B \flllﬂ] \ the cntena tor
. 481 alcete \real 88 () NON QUALIFY Private Forest
. St. J()SC de . . S.No does not qualify the criteria f
” - N 7 S S qualify the criteria for
® 482 Saleete | \ioy 80 () | NONQUALIFY ol
St. J()SC de - < No does not qualify the ‘ria f
N N ) v v y . s qually the criterta tor
. 483 Salcete Areal %—:’ (P) NON QUALIFX Private Forest
. St. J().\‘c de S.No does not qualify the criteria for
. 2 N OU Y o $ notquaii’y i
° 484 Salcete |\ 126 (p) | NON QUALIFY e
485 Salcete Talvorda 162 (P) NON QUAI IFY S.No does not qualify the erreria for
- - ’ Private Lorest
. 486 Salcete Talvorda 140 (P) NON QU ALIFY S.No does not qualify the criterta for
B - Private lForest
‘ 487 Salcete Talvorda 158 (p) NON QUAIL IFY S.No does not qualify the criteria for
P— : - A Private Forest
| 488 salcete | Talvorda 160 () | NON QUALIFY SN docs not qualify the criteria for
. “/ Private Forest
) ACY(N)  ACF S) %}2 (A ERI @ %
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® 549 ANNEXURE IV
‘ - ; i Survey ! Survey numbers ‘s . o
‘ i { ‘ | numbers f fulfili;\g 40% canopy Decision of Review
Identified by i density & 5 Ha arca Committee after analysis based
. : t(}‘nc I\;n;‘th b Lo Caﬁnp_v density > on LISS IV FCM 2014-15 ( FSI)
| J0a 30U | 0, 5 e . h : . .
SrNo | Taluka Village Goa Forest 40% & adjoining ,Google Timeline changes
. \ “ i Division govt. forest as per corroborated by LISS III FCM
i i Committee - ;(())rl?‘lf(;jlcSrSn;:p c 2012-13, Division offence cases,
V.T. Thomas > LIS AV Tree Felling , FCA & Court
. & BX Forest Survey of <
Araujo India. orders etc. , if any )
. 1 2 3 4 5 6
489 Qalcete Talvorda 164 (p) NON QUALIFY S.No does not qualify the eriterta for
’ - - - Private Forest
490 Salcere Talvorda 166 (p) NON QUALIFY S-No does not qualify the eriteria for
Private Forest
® 491 Salcete | Talvorda 157 () | NON QUALIFY S:No does not qualify the entent tor
Privare orest
492 Salcete Velim 301 (p) NON QUALIFY S.No does not qualify the cureria for
‘ - ) - I 3 o Private Forest
8 . B . S.No does not qualify the erirena for
2 Alee v 217 7 ' T A PANS 4 Y '
. 493 Salcete Vehm 317 (p) NON QUALIFY Private lorest
) SR BRT - YN T -~ S.No does not gqualify the eriterma for
494 Salcete Vehm 318 (p) NON QUALIFY Private lorest
. . . ~ R.No does nor qualify the erteria for
) IRYRR 29 (NI 1 gualify the enteria for
o 495 Saleere | Velim 302(p) | NON QUALIFY ot gl he
. . - o N . ~ S.No does not quahfy the criteria for
‘ 496 Salcete Velim 307 (p) NON QUALIFY Private lorest
. - R ~ S.No does not qualify the erirerta for
- . . T v Patd ] ¥ ¢
. 497 Salcete Velim 345 (p) NON QUALIFRY Peivate liorest
RPN . NTLOANT . - S.No docs not gualify the criterta for
. 498 Salcere Velim 366 (p) NON QUALIFY Private Forest
) . N . ) B . Y ~ S.No docs not qualify the eriteria for
499 Salcete Verna 929 NON QUALIFY Private Fogest
. g . S.No does not qualify the criteria for
N 7 T J )
. 500 Salcete Verna 100 NON QUALIFY Private Lorest
ol . N - $.No does not qualify the critcria for
. 501 Salcete Verna 103 NON QUALIFY Private liorest
- . - . S.No docs not qualify the erteria for
2 9 Y J ’
. 502 Salcete Verna 114 NON QUALIFY Peivate Forest
- RPN - N - T B S.No does not qualify the critena for
503 Salcete Verna 145 NON QUALIFY Peivate lorest
; . . s ) N 5 . 8.No does not qualify the enteria for
® 504 Salcete Verna 147 NON QUALIFY e et
- 9 s - . v , S.No doces not qunlif)' the criteria for
‘ 505 Salcere Verna 148 NON QUALIFY Private Forest
. X , T ' N S.No does not qualify the crireria for
. 506 Salcete Verna 149 NON QUALIFY Private liorest
- . v ~ T N B S.No does not qualify the criteria for
7 . 2 T 3
507 Salcete Verna 153 NON QUALIFY Private locest
. , - i ’ S.No does not gualify the criteria for
N 7 7 3
. 508 Salcete Verna 159 NON QUALIFY Private Fotost
g . , B . N » S.No does not qualify the criteria for
' 509 Salcete Verna 161 NON QUALIFY Private lorest
. , . . ~r S.No does not qualify the criteria for
7 T bt
. 510 Salcete Verna 162 NON QUALIFY Private Forest
. . . . . 8.No does not qualify the critera for
> - ! J B
511 Salcete Verna 169 NON QUALIFY Private lorest
. o, OWNT P G 8.No does not qualify the eriteria for
® 512 Salcere | Verna 171 NON QUALIFY ) no quaiy the
. . S.No does not gqualify the crirerda for
o ., , ) . N quality i
‘ 513 Salcete Verna 182 NON QUALIFY Private Forest
- . R . N 5 S.No does not qualify the eritenia for
‘ 514 Salcete Verna 183 NON QUALIFY . Peivate lorest
- . . NN . S.No does not qualify the criteria for
515 Salcete Verna 184 NON QUALIFY Private liorest
- | . . S.No does not qualify the critera for
NN 1 " )
. 516 Salcete Verna 166 NON QLALIF\ Private Forest
- . . . N Ny s S.No doces nor qunhf)’ the criteria for
. 517 Salcete Verna 174 NON QUALIFY Private Forest
R T . NI YN N , S.No does not gualify the criteria for
‘ 518 Salcete Verna 178 NON QUALIFY Private Forest
() ACF(N) ACF(S) }bPY AC(S) D S DIR ( XGRI) ﬁcﬂmgg) CCF
® /




|

e 550 ANNEXURE IV
. L : © Survey ! Survey numbers T - .
| Cnambers | pulfiling 400 canopy | b COSOn of Review
: i Idendficd by , density & 5 Ha area { Committee after analysis based
. the North | or C‘.u;op\' density > | on LISS IV FCM 2014-15 ( FSI)
Goa & South | 4008 udivining | sGoogle Timeline ch
Sr No Taluka Village Goa Forest % & adjoining , g ne changes
2 | Division govt. forest as per corroborated by LISS III FCM
Committee - | g&&'ji;‘i’fsrs“;:}’ ; 2012-13, Division offence cases,
' ;;.yll;){h“mas Fore-s( Survey ofo Tree Felling ? FCA & Court
7 Am"io India. . orders etc. ,if any)
® 1 2 3 4 5 6
519 Salcete Verna 187 NON QUALIFY SN0 does not qualify the ertteria for
‘ ) . } - e Private Foresi
. 520 S ) s NON 1 N S.No does not qualify the crtera for
lcete Verna 188 NON QUALIFY Private lotest
. 521 Salcete Verna 201 NON QU ALIFY $.No docs not qualify the enreria for
s ) ’ B S T Private lorest
. 522 Salcete Verna 52 NON QU ALIFY {No does not qualify the criteria for
i : ‘ - e o Privare Forest
323 Salcere Verna 53 NON QL‘ ALIFY S No does not quahify the criferia for
‘ T Ve - B * S Private Forest
524 Salcete \erna 59 NON QU ALIEY S.No does not qualify the erireria for
T : ¢ B B o Private Forest
. 525 Salcete Verna 70 NON QU ALIFY S No does not qualify the cnireria for
- i ’ o Private forest
" . . . . v ~ S.No does not quality the enreria for
‘ 526 Salcete Verna 71 NON QUALIFY Pt lorest
=y . . . . N , S.No does not qualify the eriteria for
27 alce N i 4 3
& 527 Salcete Verna 51 NON QUALIFY Private Torcst
528 Salcete Verna 80 NON QU ALIFY S.No does not qualify the enteria for
' o ) . S Private Forest
" _ . . . . S.No does not gqualify the criterta fo
n . ~N h 4 v the cnitera for
529 Salcete Verna 81 NON QUALIFY Private Forest
" . . . . v . S.No does not qu’.\lif_\' the eriternia for
* 530 Saleete | Verma 84 NON QUALIFY ror ualy e
— . e N ; . 7 S.No does not qu;ﬂif_\' the criterta for
' 531 Salcete Verna 85 NON QUALIFY Private Forest
. - S.No does not qualify the cnirerta fo
32 ste h h 4 q y T
. 532 Salcerte Verna 86 NON QUALIFY Privae lorest
. . . . i ~ $.No does not qualify the cnteria for
533 Salcete Verna 46 NON QUALIFY Private Lorest
. " | . . ) 1 , S.No docs not qualify the criteria for
534 Salcete Verna 47 NON QUALIFY Private Forest
cag . - B - ” R.NO does not qualify the criteria for
. < 3 Uity
. 535 Salcete Verna 193 NON QUALIFY Private Vorest
—n . - . N -~ S.No does not gualify ihe critera for
536 Salcete Verna 195 NON QUALIFY Private fforcst
. 537 Salcete Verna 196 NON QU ALIFY S.No docs not Llu:\“fy the eriterta for
- * ‘ Private Forest
’ 538 Salcete Verna 197 NON QU ALIFY S.No does not qualify the criteria for
> . ‘ B ‘ Private Forest
- . T i B —_— S.No does not gualify the criteria for
. 539 Salcete Verna 198 NON QUALIFY Private forest
. 16 ANT : S.No does not qualify the crireria for
: , G N ] pualify
. 540 Salcete Verna 199 NON QUALIFY Private Forest
- . . - , S.No does not qualify the enteria for
N . 2 J :
' 541 Salcete Verna 205 NON QUALIFY Private Forest
. . N ” S.No does not gualify the eriteria for
2 ; 207 J 7 ¢ qualih
542 Salcete Verna 207 NON QUALIFY h Private Lorest
. 543 Salcete Verna 208 NON QUALIFY S.No does not qualify the eriteria for
Private Vorest
. . S.No does not gualify the criteria for
: . 2 NON Y )
. 544 Salcete Verna 209 NON QUALIFY Private Vorest
. . S.No does not qualify the eriteria for
. 212 J ] ¢ /
. 545 Salcete Verna 212 NON QUALIFY Private lotest
= : T s ~r S.No docs not qualify the eriteria for
546 Salcete Verna 97 NON QUALIFY Peivate Liorest
) A . . ) . . . ~ 8.No does not qualify the crtenia for
‘ 547 Salcete Verna 98 NON QUALIFY Private lorest
- . re T e T B N ~ S.No does not qualify the criteria tor
‘ 548 Salcete Verna 101 NON QUALIFY Private forest
[ CF(N)  ACF(S)  AJT ACS D %le) ﬁncm&m CCF
" /
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® .
. \ \ : “ E\;‘l:\(b\crs » fl‘,'lzlf;‘,g“;’(';;?ifm,w l\ CDecisi_on of Rfeviefw e based
. | ened by | gemin &5 Hares | CORS FoV D0 s (BT
- ‘ | Goa & Souch | SnCARDY G 7| o Timelime ch 5 (FSh
'z $:No | Taluka | Village Goa Forest | oo & adiotning t 3 00?{)"‘ “‘;e ;’feL‘:I S;“IgI?SFCM
. o B s | e e
w Committec - | 2012-13, Division offence cases,
! ! ‘1 V.T. Thomas l 2014-15 LISS IV of \ Tree Felling , FCA & Court
. I &FX ! IFO;,St Survey of | orders etc. ,if any )
Araujo ndia. X
1 2 3 4 5 6
® 549 Salcete Verna 105 NON GQUALIFY $:Nor doses nor guily the crria for
a 550 Salcete | Verna 108 NON QUALIEY SN0 does ot qualiy the e o
® 551 Salcete Verna | 109 NON QUALIFY :No docs not qualy the criteria for
. 552 Salcete | Verna 110 NON QUALIFY “ does 'ffr?\f':i-\l;?,:: " ‘ "
553 Salcete | Verna 113 NON QUALIFY | SNodoes norqualfy the cnrer for
‘ 554 Salcere Verna 126 NON QUALIFY §:No docs ‘l‘f‘f;\j‘(l:l; tl\nih: criteria for
) 555 Saleete | Verna 175 NON QUALIFY SNo docs ot qualify the erieria for
- 556 Salcete | Verna 177 NON QUALIFY “ does ';f;{\j‘\‘{‘:}‘;i‘;rﬂ;“‘ ”‘.“‘“‘-“ ”
557 Salcete | Verna 61 NON QUALIFY .o docs not qualily the criren 107
® 558 Salcete | Verna 63 NON QUALIFY SN0 docs not qualfy the i for
9 559 Salcete | Verna 210 NON QUALIFY S No does nor quatly (e crieria for
’ 560 Salcete Verna 211 NON QUALIFY SN does ll‘,(r‘:\kil::l; F(\)rll: Cl'?[‘>riﬂ for
"1 6t Salcete | Verna 213 NON QUALIFY :No docs ot qualy the cen for
® 562 | Canacona | Agonda 37 () NON QUALIFY S No docs ot qually the crienn for
L 563 | Camacoma | Agonda 43 (p) NON QUALIFY SN des non qually the enieria for
® 564 | Canacoma | Agonda 6 () NON QUALIFY No dacs ot qually he erirens for
565 Canacona Agonda 94 (p) NON QUALIFY §:No does ‘;,(r‘:\ql:l:l;t(‘)r‘:: crrin for
* 566 | Canacoma | Agonda 105 (p) NON QUALIFY -No docs ot qualy the crien? for
3 | 567 | Canmacona | Agonda 107 (p) | NON QUALIFY SNo docsnot qualify the eeeenn for
‘ 568 Canacona Agonda 67 (p) NON QUALIFY §:-No docs T,‘;:\Tr:ﬂ;f(\)i:t eriterip for
569 | Canacona | Agonda 39 (p) NON QUALIFY | N does not qualty the erer for
‘ 570 Canacona Agonda 40 (p) NON QUALIFY S:No does r]‘::\qllr':l; f(\wﬁt criteria for
. 571 Canacona Agonda 2(p) NON QUALIFY S:Nodoes T:":\Ll;‘:l;t(‘)rrg: criteria for
® 572 | Canacona | Agonda 20 (p) NON QUALIFY SNo does nor qualify the ceeri or
° 573 | Canacona | Cola 134 () | NON QUALIFY W docs ‘,’:,’{;{‘,‘j‘ﬂ-‘;ﬂ: ”‘” for
574 | Canacona | Cola 137 ) | NONQUALIFY | oo ot ualfy the eceria for
. 575 Canacona Cola 138 (p) NON QUALIFY S:Nodocs ?::\Llll(':l;f‘\wt(' criteria for
® 576 | Canacoma | Cola 149 (p) | NON QUALIFY No docs not il the crieria for
o 577 | Canacona | Cola 154 () | NONQUALIFY | Moo mot qualfy he criern for
578 | Canacona | Cola 155 () | NON QUALIFY SNo docs ot dually he e for
%
- A\ ’ M} @'@ﬁ* ol
® “AGF (N)  ACF(S) AC 8 DI iR R (AGRI) F{WP) CCF
L 4
@
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ANNEXURE IV

Private Forest

;k T I >"__—SlT;-L-\ i SIH’\'C\ “ll"]‘;;l" - P .
‘ i I ; ““‘"b‘“'“ - fulfiling 40% canopy Demsxf)n of Review . :
: 1 Tdentified by gonsity & 3 Ha arca Committee after analysis based |
! : : . : sity awrca Yol
) j ; : CheNomh O Sensin > | on LISS IVFCM 2014-15 (FST) |
| i‘ '- j Goa & South l 40% & adjoining ! Google Timeline changes |
| StNo |  Taluka | Village | Goa Forest o & adjoming P’ g ges :
9 ; ~ I Division | govt. forest as per | corroborated by LISS 11 FCM
i ! | Committee - | ';‘(’)‘lﬁ;‘l’:‘EI‘STS"RP i l 2012-13, Division offence cases,
‘ i ': | V.T.Thomas | -5 ot | Tree Felling , FCA & Court
| i | & F.X | Forc.'st Survey of 1 orders etc i )
| ] | Araujo | India. : . ifany)
® P10 2 3 ‘ 4 5 x 3
{
L : _ —
| 579 | Canacona ! Cola 165 () | NONQUALIFY SN docs ot quih the e of
rivate Frorest
® 580 Canacona | Cola 167 (p) NON QUALIFY 3:No docs not quality the eriteria for
rmoate lforest
& 581 | Canacona | Cola 162(p) | NON QUALIFY -No does ot qualiy the e for
| S Tivate rores
e 582 | Canacoma | Cola 345 () | NON QUALIFY o does o qualy the entena for
rivatg rores
585 | Canacoma | Cola 284 (p) | NON QUALIFY SNo does not quilly he e for
N rivate lorest
e 584 | Canacona | Cola 285 (p) | NON QUALIFY SO docs nor ality the cruerna for
rivate rorest
@ 585 Canacona | Cola 288 (p) NON QUALIFY SN dows not ually the crireria for
| _ rivare 1 srest
- 586 | Canacona | Cola 335() | NON QUALIFY SO docs nor gualiy the ertera for
Tivate Porest
® 587 Canacona | Cola 336 (p) NON QUALIFY :No docs ot qually (e cnteria for
rivate l'oresy
588 | Canacoma | Cola 350 (p) NON QUALIFY S:Nor docs ot qualy the crteri for
rivate lrorest
9 589 Canacona | Cola 281 (p) NON QUALIFY SN0 does qt;ﬂfh- rh:* crireria for
rivate frores
. 590 Canacona Cola 290 (p) NON QUALIFY SNo does ‘;,“.r qlml:.f'\v rht criteria for
rivate Mores)
® 591 Canacona | Cola 302 (p) NON QUALIFY No docs not gty the coter for
rivate lores
502 | Canacona | Cola 219 (p) NON QUALIFY $No docs not quabfy the criteria for
‘ Private Fforest
593 Canacona Cola 247 (p) NON QU;\LI FY S.No does ‘;)UI qlrl:\lllfy I‘\L[‘ criteria for
] rivate rrores
® 504 | Canacona | Cola 248 (p) | NON QUALIFY -No dacs ot quallly i crters for
TIvate 1'ores’
® 595 Canacona | Cola 158 (p) NON QUALIFY 3:Nordocs ot qualty the crireria for
rivate lrores
596 Canacona | Cola 164 (p) NON QUALIFY SN does not qualley e criteria for
rivare rores
® 597 Canacona | Cola 166 (p) NON QUALIFY :No does ot qualify the cuiteria for
| rivate 1forest
® 508 | Canacona | Cola 343 (p) NON QUALIFY S:No docs o quallly 1 et o
rivate ores’
¢ .~ i < g . . . <7 S.No does not qualify the criterta for
. 599 Canacona Cola 344 (p) NON QUALIFY Private e
rivate Horest
600 | Canacona | Cola 286 (p) | NON QUALIFY o does ot quiliy the critena for
rivate lores
® 601 | Canacona | Cola 287 () | NON QUALIFY S:Nov does o qualfy the eriteri for
Private Porest
® 602 Canacona | Cola 349 (p) NON QUALIFY :Nodocs not qualy the erren for
P rivare lorest
Y 603 | Canacoma | Cola 276 () | NON QUALIFY 3No does nor qualify the cateria for
Private forest
> 604 | Canacoma | Cola 280 () | NON QUALIFY Nodocs not qually the caters for
rivate 1rores
605 | Canacoma | Cola 201 (p) | NON QUALIFY SN docs nor gualify the e for
vate 1'ores
) 606 Canacona | Cola 292 (p) NON QUALIFY SNo does nor qualify the crera for
/ Private Forest
\ 607 | Canacoma | Cola 313 (p) | NON QUALIFY SNo docs ot qualify the crreria for
. Private Forest
| 1 608 Canacona | Cola 316 (p) NON QUALIFY 8:Nos docs not qualify the eriteria for
¥
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® 553 ANNEXURE IV 3
T TSme TSwammven | DecsionofReview |
& | ! i numbers L fulfiling 40% canopy ’x Decision of Review i
! \\ | ldentified by | gensity & 5 Ha area | Committee after analysis based |
® ¥ | | the North | o Canopy density > | on LISS IVFCM 2014-15 ( FSI)
| ‘ i & South | 4004 & adjoining ! Google Timeline changes
i Sr No Taluka Village Goa Forest ” joning [ g ges
9 i 1} 8 | Division gov. forest asper | corroborated by LISS TII FCM
‘1 ; " Committec - | ;‘6';5‘ o | 2012-13, Division offence cases,
| | V.T. Thomas 1 +15 ¢ | Tree Felling , FCA & Court
& F.X Forest Survey of ! ’
\ Avasio i India. | orders etc. , if any )
® 2 I N
. i <. N . v o~ X No does not quahfy the crierta for
. Canacona Cola NON QUALIFY Privare Forest
N ~ - I . . S.No does not qualify the croierta for
, ; ; C NON ) 3 )
Canacona Cola h 195 (p) | NON QUALIMY Private Forest
. - ” . . < SNO dous not gualify the criterta for
A1y y ., 2 NON ] 3
. Canacona Cola 323 (p) NON QUALIFY Peivate lorest |
- - 3No docs not qualify the eriteri for
’ 32 NON QU ’ et
. Canacona Cola 328 (p) NON QUALIFY Private Forest
613 Canacona Cola 329 (p) NON QU ALIFY S.No does not gualify the crireria for
. N - - - 3 B - Private Horest
614 Canacona Cola 332 (P) NON OUALIFY S No does not qualify the cnteria for
A 4 - D2 + R St Private orest
. 615 i Canacona Cola 357 (P) NON QU ALIFY S.No does not quahfy the criteria for
B I - V- e Private Porest N
L 616 Canacona | Cola 259 (p) NON QUALIFY SN0 does nor gualify the eriteria for
- = - B * Private Porest
617 Canacona Cola 260 (P) NON QU ALIFY S.No does not qualify the criterna for
. ' - ’ - B e ) Private lorest
618 | Canacona | Cola 261 () | NON QUALIFY SNo does not qualify the ereria for
- = - - Private lforest
. 619 Canacona Cola 262 (P) NON QUALIFY S.No does not qunhf_\’ the eriterta for
| - Private lforest ]
~ N - B S.No does not qualify the criteria for
2 11 ’ ) 2 )
. 620 Canacona Cola NON QUALIFY Private lorest
621 Canacona Loliem 138 NON QU ALIFY S.No does not qualify the critera for
. - i o B - Private lorest
622 Canacona | Loliem 344 NON QUALIFY SNo does not qualify the erireria for
. Private lorest
- Nagorcem- S.No does not qualify the cdteda for
2 I 7 4 quatity
623 Canacona Palolem 160 (P) NON QU ALIFY Private Forest
¢ 624 | Camacona | Poinguinim | 249 NON QUALIFY | SNodoesmoraully 0 e for
Private Forest
o 625 Canacona | Shristhal 81 (p) NON QUALIFY 8 No does not qualify the caren for
Private Forest
. . S No does not qualify the criteria for
P )
. 626 i Quepem Adnem 9 (p) NON QUALIFY Privare Forest N
B . ~r I.No docs not qualify the cateria for
2 . 9 h Y b
. 627 Quepem Adnem 26 (p) NON QUALIFY Private Forest
. S.No does not qualify the critenia for
” ; N r 4 4q y
628 Quepem Adnem | 8 (p) NON QUALIFY Private Foest
" . ) ANT ~ S.No does not gualify the criteria for
@ 629 Quepem | Adnem 14 () NON QUALIFY et
N . . PRI YN » S.No docs not qualify the crirera for
‘ 630 i Quepem Adnem —__—13 Py NON QUALIFY Private Jorest
S.NG does not qualify the criteria for
NG TOWYN ; vatd Cl y
. 631 Quepem Adnem 25 (p) NON QUALIFY Private Forest
" . N NON ' - No docs not qualify the eriteria for
632 Quepem Adnem 27 (p) NON QUALIFY P Privare liotest
. 4 -~ S.No does not gualify the erireria for
‘ 633 Quepem Adnem 28 (p) NON QUALIFA Private lorest
5 ) \ TN w- SN0 docs not gualify the eriteria for
® 33 | Quepem | Aduem | 50() | NONQUALIMY ot il he
. w S.No docs not qualify the criteria for
. 635 Quepem Adnem \. 87 (p) NON QUALIFY Private logest
i : ! . S No docs not qualify the erterta for
K ; ! ” TCYN } 4 4 )
‘7 636 Quepem Ambaulim \ 32 (p) NON QUALIFY Private lorest
- . i " . SNo does not qualify the eriteria for
’ 637 Quepemn i Ambaulim | 35 (p) NON QUALIFY |>m~,lnc Forest
[ 1\/ ‘
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ANNEXURE IV

; ! ‘ Survey . o .
; i : numbers j Survey numbers ; DCCXSlf)n of Review .
| | ldentificd | fulfiling 40% canopy | Committee after analysis
| ‘ by the 1 density & 5 Ha arca based on LISS IV FCM 2014-
’~ ‘l Zﬂsf“)‘:“ﬁ"a o ﬁ)g/mg’zg:::g 15 ( FSI) ,Google Timeline
$rNo | Taluka Village p ) % | changes corroborated by
| | Goa Forest | govt. forest as per b
i Division forest cover ma LISS III FCM 2012-13,
1 ‘ P s
1 \ Committee | 2014-15 LISS IV of . Division offence cases, Tree
11 i -T:-T- N IF(,:;st Survey of Felling , FCA & Court
i ! F_;‘L“:“io naid orders etc. , if any)
1 2 3 1 4 | 5 6
o - | - . B — S.No does not gualify the crireria for
638 Quepem Ambaulim 154 (p) ‘ NON QUALIFY RN o e ’
R . \ Y X . y ~ S.No does not gqualify the eniterta for
639 B Quepem Ambaulim 16 (p) NON QUALIFY Private Forest
. N ) ; N . . -~ S.No docs not qualify the crteria for
640 Quepem Assolda 42 (p) NON QUALIFY Private Forcst
N B . B o~ S No does not qualify the eriterta o
641 Quepem Assolda 43 (p) NON QUALIFY o doe ‘l‘,‘;\‘}l‘(‘c‘ ;fm-lt erena tor
. N ~ S.NoO does not qualify the enrers for
642 Quepem | Assolda 28 (p) NON QUALIFY e
N . S.No does not qualify the eriteria tor
643 | Quepem Assolda 52 (p) NON QUALIFY e e
) o . N v N S.No does not qualify the criteria for
644 Quepem Balli 91 (p) NON QUALIFY Private liorest
N R NI y S.No does not quality the criterta for
645 Quepem Balli 18 (p) NON QUALIFY Private Forcst
) i . . . ~ S.No does not qualify the criteria for
646 Quepem Balli 23 (p) NON QUALIFY Private Lorest
o . B . - S.No does not guality the erireria for
647 B Quepem Balli 87 (p) NON QUALIFY Private lForest
R N N N S.No docs not qualify the criteria for
648 Quepem Balli 92 (p) NON QUALIFY Private loest
) . . v ~ S.NO does not qualify the eriteria for
649 Quepem Ball 96 (p) NON QUALIFY Private lorest
- . ' N S.No does nor qualify the criteria for
650 Quepem Balli 97 (p) NON QUALIFY Private Forest
. v . S No does not qualify the criteria for
Quepem Balli 106 (p) NON QUALIFY Private Fotest
. . . ~ S.No does not qualify the critena for
652 Quepem Balli 109 (p) NON QUALIFY Private Vorest
. e ANT —~ S.No docs not qualify the criteria for
653 Quepem Ballt 112 (p) NON QUALIFY Private lorest
. B , S.No does not qualify the erteria for
654 Quepem Cacora 167 (p) NON QUALIFY ' pri\jm |v‘[)rc:r o
- N ~r S.No does not qualify the criteria for
655 i Quepem Cacora 172 (p) NON QUALIFY Drivate Tiorest
X B 7 S.No does not qualify the criteria for
656 Quepem Cacora 231 (p) NON QUALIFY Private Forest
. ¢ N v P S.No does not quﬁtlify the criteria for
657 Quepem Cacora 98 (p) NON QUALIFY Private lorest
T ANT . S.No docs not qualify the erteria for
658 Quepem Curpem 24 (p) NON QUALIFY Private Forest
) T ANT R S.No does not qualify the criteria for
659 Quepem Curpem 30 (p) NON QUALIFY Private lorest
AT . S.No docs not qualify the eriteria for
660 Quepem Decao 111 (p) NON QUALIFY Private Forest
. : S.No docs not qualify the eriteria for
661 Quepem Deao 110 (p) NON QUALIFY Private lorest
. . - SNo does not qualify the criterta for
662 Quepem Deao 112 (p) NON QUALIFY ¢ ],ri\iw I;('“_L;
" e ' ' ~ S.No does not gualify the critenia for
663 Quepem Fatorpa 23 (p) NON QUALIFY Private Forest
. v B S.No does not qualify the criteria for
664 Quepem Fatorpa 29 (p) NON QUALIFY Pri\:{nu Horest
C e . . S.No does not qualify the eriteria for
665 Quepem | Fatorpa 8 (p) NON QUALIFY Pebene Horst B
. ~r S.No does not alify the ertena fo
666 Qucpcm Fatorpa 12 (p) NON QUALIFY o docs st gualiy e
N ‘\ No does not gqualify the criterna for
667 ()Utpt m /_{-;\mrpn 21 (p) NON_QUALIFY l’n\‘iu lorest
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555 ANNEXURE IV 61

I i Survey ! o .
1 . numbers Survev numbers ‘ DCC151_0n of Review
Identified | fulfilling 40% - Committee after analysis
by the canopy density & 5 | based on LISS IV FCM 2014-
North Goa Ha area or Canopy 15 ( FSI) Google Timeline
g . & South density > 40% & ’
r No Taluka Village NS I ! changes corroborated by
Goa Forest adjoining govt. B
Division forest as per forest LISS III FCM 2012-13,
Committee | cover map 2014-15 Division offence cases, Tree
- V.T. LISS IV of Forest Felling ,FCA & Court
Thomas & Survey of [ndia. orders ete. . if any )
F.X Araujo T2 7
1 2 3 4 5 6
. e NnT - S.No does not qualify the cniterta for
668 pe atorpa 2 NO AL Ut
50 Quepem Fatorpa 8 (p) NON QUALIFY Private I“orest
. o . . - S.No does not qualify the ceriteria for
669 : Fatorp: : NO? ;AR :
> Quepem atorpa 50 (p) NON QUALIFY Private Forest
- - Y - S.No does not qualify the criterta for
70 iy B AtOI P 1 3
674 Quepem Fatorpa 51 {p) NON QUALIFY Private Forest
- . N ) T \NT . o~ S.No doex not qualify the erirerta for
671 Quepem Fatorpa 59 (p) NON QUALIFY Private Forest
. - S.No doces not qualify the ertterna for
an ’ ’ T ~ 1 1 ¢
672 Quepem Fatorpa 61 (p) NON QUALIFY Private lorest
. -~ S.No doces not qualify the criterta for
72 > . N N J: 3 1 ‘
673 Quepem Maina 43 (p) NON QUALIFY Private Forest
674 Quepem Maina 44 (p) NON QUALIFY S.No does n)().r quullf_\' the criteria for
Private orest
- . . > S.No does not qualify the criteria for
7 . h v 2 ; J 1 J
675 Quepem Morpirla 21 (p) NON QUALIFY Private Forest
o \ . - T ANT r S.No does not qualify the criterta for
i R P 2 N TALIK ; /
6 Quepem Norpirla 32 (p) NON QUALIFRY Private Lorest
- v . . S.No does not qualify the crterta for
7 ‘e Nagve 2 {ON OUAL ! )
67 Quepem Nagvem 1(p) NON QUALIFY Private Forest
678 | Quepem | Naquerim | 118() | NONQUALIFY | “Nodocsnotqually the crieri for
Quepem Naquerim 44 (p) NON QUALIFY S:No docs ‘l“(;:\,?::ll‘f(\wihkt criteria for
N > —~r S.No docs not qualify the criterta for
680 Quepem Naquerim 65 (p) NON QUALIFY Private Forest
. . . . SN 8 alify the
681 Quepem | Naquerim 71 (p) NON QUALIFY No does nor qualify the critera for
ate lfores
. . . , S.No does not qualify the criterta for
2 } 72 JON QUi S
68 Quepem Naquerim ) NON QUALIFY Private lorest
683 | Quepem | Naquerim 82(p) | NONQUALIFY | Nodoesnotqually the crieriv for
684 | Quepem | Naquerim 83 (p) | NONQUALIFY | ST doesnorqually the et for
ate ores
685 | Quepem | Naquerim 96 () | NONQUALIFy | SN doesnor quiy the creria for
. . . . S.No does not gualify the critera for
s . N . N r T 3
686 Quepem Naquerim 148 (p) NON QUALIFY Private lForest
. S. | S 1R N 2ot -
687 Quepem Naquerim 124 (p) NON QUALIFY No docs ‘;::\T:f]; f(\):th: criterta for
. . AT . SAo does nor qualify the eriterta for
. N aque 75 ' , )
688 Quepem Naquerim 125 (p) NON QUALIFY Private Forest
. ST alify the criteria fe
689 Quepem Naquerim 126 (p) NON QUALIFY No does l;,”,‘ qua l.f) -ru cateria for
rivare Forest
. . L < No does not qualify the criteria for
. , ) NON 3 )
690 Quepem Naquerim 127 (p) NON QUALIFY Private Horest
. . ~r S.No docs not qualify the criteria for
N I N N ! T 0 /
691 Quepem Naquenim 117 (p) NON QUALIFY Private Forest
. . . . R S.No does not qualify the criteria for
2 » ! 4 ! I A !
692 Quepem Naquerim 64 (p) NON QUALIFY Private lorest
a . : . o S.No does not qualify the criterta for
693 Quepem Naquerim 66 (p) NON QUALIFY Private lorest
/3 ACF(S)
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ANNEXURE IV

T

: Survey i Survey numbers L .
i numbers fulfilling 40% Dec1s19n of Review .
1 Identified canopy density & Committee after analysis
} by the | 5 Ha area or based on LISS IV FCM 2014-
. gosrth (;oa Canopy density > | 15 ( FSI) ,Google Timeline
. t ” N
No Taluka Village GO;’;MC“ 40% & adjoining changes corroborated by
Direision | govt. forest as per | LISS III FCM 2012-13,
Committee | forest cover map Division offence cases, Tree
TXT N ?:014'1:’81‘185 IVfOf Felling , FCA & Court
omas orest Survey o . .
F.X Arauvjo | India. otders etc. , if any )
1 2 3 4 5 6
694 Quepem Naquerim 68 (p) NON OUALIFY S.No does not qualify the crireria for
‘1 -vaquer ! - QUAL Private Iforest
- B . . - S.No does not qualify the criterta for
< iyt (S NON ] }
695 Quepem Naquerim 69 (p) NON QUALIFY Private Forest
. . - T /st . S.No does not gqualify the criteria for
696 Quepem | Naquerim 70 (p) NON QUALIFY P
- ) . PRV . . . - S.No does not qualify the cniterta for
697 Quepem Naquerim 73 (p) NON QUALIFY l’rl\';‘u’c Forest
5 . . r S.No does not qualify the criterta for
698 Quepem Naquerim 101 (p) NON QUALIFY Private lorest
N . . ~ S.No does not qualify the criteria for
699 Quepem Naquerim 40 (p) NON QUALIFY Private lorest
~ . . . . » SNo doces not qualify the ertreria for
700 Quepem Naquerim 16 (p) NON QUALIFY Private lorest
B . Ny v . , S.No does not qualify the criterta for
701 Quepem Naguerim 17 (p) NON QUALIFY Pl’inll[C Forest
- - . AT . S.No does not qualify the criterta for
702 e N . 4 A ; )
702 Quepem Naquernim 144 (p) NON QUALIFY Private Forest
P . AT . S.No doces not qualify the erterta for
NG T 1. ),
703 Quepem Naquernm 1‘45 ®) NON QUALIFY Private Forest
. : e ANT . S.No does not qualify the criteria for
704 Quepem Naquerim 146 (p) NON QUALIFY Private lorest
. . . , S.No does not qualify the criterta for
e v - . N 7 3
Quepem Naquerim 147 (p) NON QUALIFY Private Forest
. . ) e , S.No doces not qualify the criteria for
706 Quepem Naquerim 149 (p) NON QUALIFY 1’1'iv‘:]nc Forest
- . . . T T , S.No does not qualify the criterta for
707 Quepem Naquerim 138 (p) NON QUALIFY Private Forest
N . L anT , S.No does not qualify the eriteria for
708 Quepem Naquerim 142 (p) NON QUALIFY l’rivzllrc lorest
. . Y NI¢ YNT v ” S.No does not qualify the criteria for
709 Quepem Naquerim 143 (p) NON QUALIFY Private Forost
. - . , S.No does not qualify the criterta for
710 Quepem | Quital 73 (p) NON QUALIFY P e
. . . S.No does not qualify the criteria for
~ . ) T M r )
11 Quepem Quital 44 (p) NON QUALIFY Private lForest
. . S.No does not quahify the criteria for
5 , NON N )
712 Quepem Quutal 46 (p) NON QUALIFY Private Forest
. . ~ S.Ng doces not qualify the criteria for
713 Quepem Quital 60 (p) NON QUALIFY Private lForest
. N , S.No does alify the crtteria fe
714 | Quepem | Quital 12(p) | NON CQUALIFY O e e o
. ANT - S.No does nor qualify the criteria for
7 22 1 < ;
715 Quepem Quital 22 (p) NON QUALIFY Private [orest
. T . S.No does not qualify the criteria for
e ] )
716 Quepem Quital 93 (p) NON QUALIFY Private Forest
. . S.No does not qualify the eriteria for
TON OU )
717 Quepem Quital 98 (p) NON QUALIFY Private Forest
. VN (31 N S.No does not quahfy the criteria for
718 Quepem Quutal 99 (p) NON QUALIFY Private lFotest
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557 ANNEXURE IV

— " e
S\H'VC)' i Sur\'ey numbers

fulfilling 40%

‘\ ‘ : ¢ pumbers Decision of Review {

|

i {dentified
1 : i by the

| i North Goa

. & South
Taluka Village o

& i ! Committee after analysis

" based on LISS IV FCM 2014- |

canopy density
5 Ha area or ,
Canopy density > | 15 (FSI) ,Google Timeline
40% & adjoining | changes corroborated by
govt. forest as per | LISS I1I FCM 2012-13,
forest cover map | Division offence cases, Tree
2014-15 LISS IV of i Felling , FCA & Court

Forest Survey of .
; tc. , if any
India. orders etc. , if any)
6

S.No does not quality the criteria
for Private Forest

Goa Forest
Division
Committee
-V.T.
Thomas &
F.X Araujo

NON QUALIFY

SNo does not qualify the criteria

NON JALIFY ) . .
. QUALIFY for Private Forest

S.No does not qualify the criteria
for Private Forest

SNo does not qualify the criteria
for Private Forest

S.No does not qualify the criteria
for Private Forest

SNo does not quality the criterta
for Private Forest

S.No does not qualify the criteria
for Private Forest

S.No does not qualify the criteria
for Private Forest

. , N ~ S.No does not qualify the criters
( 727 Quepem | Quital 96 (p) NON QUALIFY ° “’f‘:[‘;)‘;v‘;‘t‘c e critena
N S.No does not qualify the criteria

7 it TON OU ¢ ¢ \
28 l Quepem Quiral 97 ) NON QUALIFY for Private Forest

Quital NON QUALIFY

NON QUALIFY

NON QUALIFY

NON QUALIFY

NON QUALIFY

Quepem Quital NON QUALIFY

. . SNo does not quality the criteria
1, ¢ ’
729 Quepem Quiral 100 (p) NON QUALIFY for Private Forest

S.No does not qualify the criteria

D
D
D
D
D
D
D
D
®
@
®
®
@
@
®
@
o
o
®
o 730 Quepem | Sirvoi 51 (p) NON QUALIFY o vivate Forest
o
®
o
®
o
®
@
o
o
®
®
[
®
L
®
®

L SNo does nor qualify the criteria
7 ) v 7 NON QUALIFY ¢ : 3
731 Qucpvtm Sirvot 157 (p) NON QUALIFY for Private Forest

b et

: S . S.No does not qualitv the critena
3 I 22 \ J 1 rats )
732 Quepem ilo1 22 (p) NON QLALH Y for Private Forest

S.No does not qualify the critera
¢ 292 NO? 7 i ¢ ' J
Quepem Xeldem 292 (p) » NON QUALIFY for Private Forest

. . S No does not qualify the criteria
; ~ T T 4 )
Quepem Xeldem 280 (p) NON QUALIFY for Private Forest

I No does not qualify the criteria
. Celde 23 TON OU g )
Quepem Xeldem 236 (p) NON QUALIFY for Private Forest

S.No does not quality the criteria
. , "2 N ; \
Quepem Xeldem 237 (p) NON QUALIFY for Private Forest

B . . S.No does not Lify th ireria
737 Quepem | Xeldem 238 (p) NON QUALIFY "“’f‘:)‘t‘;)‘;w‘i‘:: F(fm:j Criena

. . , S.No does not qualify the criteria
738 \ Quepem | Neldem 239 (p) | NON QUALIFY o mej“c e

T SNo does Lify the criteria
739 Quepem | NXeldem 240 (p) NON QUALIFY ¢ "tf:r’;,‘gv‘i‘r‘j F(’)Ic‘j critend

S.No does not qualifv the criteria
7 ) 3 Lelde 2 TON ‘ ; L " ' y
\ 740 Quepem | Xeldem 241 (p) | NON QUALIFY O oriebte Fogest
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ANNEXURE IV

é4

T g T’i . Survey © Survey numbers . .
;_ Cnumbers | fulfilling 40% Decxsnlon of Review
1 ‘ 1 Identified canopy density & | Committee after analysis
| I ! by the 5 Ha area or : based on LISS IV FCM 2014-
S 1 i North Goa | Canopy density > | 15 ( FSI) ,Google Timeline
o T 7: ! & South o L :
, X aluka Village | 0 oces 40% & adjoining | changes corroborated by
| No ! Goa Forest | i ;
| | l Division govt. forest as per | LISS 111 FCM 2012-13,
| Committee forest cover map ] Division offence cases, Tree
- VT 2014-15 LISS IV of | pelling , FCA & Court
Thomas & | Forest Survey of d ’ f
FX Araujo | India. orders etc. , if any )
1 2 3 4 5 6
. : - S No does not quality the criteria
741 , Nelde 20 NON QUALIF s no? gt
Quepem eldem 56 (p) ON QUALIFY for Private Fotest
- . . $.No does not qualify the critena
742 S Nelde 267 NON QUALIFY . . ’
Quepem eldem 67 (p) ON QUALIFY for Private Forest
743 Quepem | Neldem 281 () | NON QUALIFY No does not qualify the cateria
R < for Private Forest
. . . e g SNo does nor qualify the criterta
74 Sangue Sang; 72 NO? JALIE . . N
44 anguem anguem ) NON QUALIFY for Private Forest
. . . S.No does not qualify the criteria
745 Sangue Sangue 73 N QU: ’ _ . :
45 anguem anguem 3 (p) NON QUALIFY for Privare Forest
. . - SNo does not qualify the criteria
746 Sangue S NO) JALIFY . . :
) anguem anguem 80 (p) NON QUALIFY for Private Forest
oo . . ) o , S.No does not qualify the criteria
747 Sanguem Santona 47 (p) NON QUALIFY - . -
: for Privare Forest
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